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CSNTRAL ADMINISTRATIVE TRIWINML 
GJW.A 11W1*I BENCH.- 

1. Grigin4lApplicat ion 

2.' tdRs Petition No._ 

3. Contempt.Potition No '  

4. 1  Roview ApPlication No.—  ---_j 

Applicant(S).. 	CA01-V 
 - 

~  Gle-S  ..... VS-Union of India & Crs 

Advocate for tho 40Ppi icafats. 

. . . . . . & . & . .. . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . . 

Advocata for the Respondant(S: ...... q_r~_K .................... I ....... 

Notes of the Rogistry 	Dat e 	Order of the.Tribunal 

Is 	F. 
pc-s J 

66 

19.12.07 	~Ieard learned counsel for the parties. For 

the feasons recorded separately the Q.A is 

Reg;t;trar 
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a" kL tAy," 

disposed of at the admission stage. No costs. X i 

`_~.(M. R. M ianty) 
Vice-Chairman 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

k 
	 Original Application No.304/2007 8s M.P. 135/2007. 

DATE OF DECISION: 19-12-2007 

Mr. S. N. Yadav & 54 others 
.............................................................................. Applicant/s 

Mr H. G. Baruah 
...................................................................... Advocate for the 

Applicant/s 

-Versus - 

Union of India & Ors. 
....... ...................................................................... Respondent/s 

Mr G. Baishya, Sr. C. G. S. C. 
.......................... 

I  ................................................. Advocate for the 
Respondent/s 

im 

THE HON'BLE MR MANORANJAN MOHANTy, VICE CHAIRMAN 

Whether reporters of local newspapers may be allowed to see 
the judgment ? 	 Yes  No V~ 

Whether to be referred to the Reporter or not ? 	 -Yes/No'  

Whether their Lordships wish to see the fair copy of the 
judgment ? 	 —Y-@&/No."'*' 

Vice- 	man 



CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

Original Application No. 304 of 2007 

Misc.Petition No.] 35 of 2007. 

Date of Order: This, the 19th Day of December, 2007 

THE HON'BLE SHRI MANORANJAN MOHANTY, VICE CHAIRMAN 

Mr.S.N.Yaclav 
Hindi Translator 
S/o Late Shri Ram Yaclav 
O/A HQ IGAR, (N) 
C/o 99 APO. 

2. 	Mr. Digvijay Kumar Singh 
Hindi Teacher 
S/O Mr. Rup N arayan Singh 
O/A 17 Assam Rifles 
C/o 99 APO. 

I 	Mr. Ravi Mohan Dwivedi 
Hindi Translaf or 
S/O: Sri Suresh Prasad Dwivedi 
O/A 17 Assam Rifles 
C/o 99 APO. 

,4. 	Mrs. Rojesh Devi 
FA 132, FA 
W/O Mr. Sunder Singh 
O/A 17 Assam Rifles 
C/O 99 APO. 

C 

Mr.Mohan Ram 
Hindi Typist 
SIO: Late N. Ram 
O/A: 21 Sector, Assam Rifles, 
C/O: 99 APO. 

Mr Sunil Kumar Singh 
Hindi Translator 
S/O: Late Dbanushdhar Singh 
O/A: 7 Sector, Assam Rifles 
C/O: 99 APO. 

Mr. Kailash Thakur 
Civil Barber 
S/O: Late Chhofan Thakur 
O/A: 7 Sector, Assam Rifles 
C/O: 99 APO. VIC 



Mr Shambhu Rom 
Civil Safai 
S/O: Mr. Laugar Ram 
O/A: 7 Sector, Assam Rifles 
C/O: 99 APO. 

Mr Sudhir Kumar Jha 
Civil Cook 
S/O: Mr Satyug Jha 
O/A: 7 Sector, Assam Rifles 
C/O: 99 APO. 

Mr. Birendra Rai 
Civil Washerman 
S/O: Mr. Pukar Rai 
O/A: 7 Sector, Assam Rifles 
C/O: 99 APO. 

Mr. J.B.Thakur 
Hindi Teacher 
S/O: Mr. Baleswar Thakur 
O/A: 12 Assam Rifles 
C/O: 99 APO. 

11 	Mr. R. K. Thakur 
Jr. Teacher 
S/O: Mr. Singheshwar Thakur 
O/A: 12 Assam Rifles 
C/O: 99 APO. 

13. 	Mr. Jagpnidhi Pokhereal 
Jr Teacher 
S/O: Mr. Ram Prasad Pokhereal 
O/A: 12 Assam Rifles 
C/O 99 APO. 

.14. 	Mrs. Anita Negi 
Senior Teacher 
W/O: Mr. R.s. Negi 
O/A: 12 Assam Rifles 
C/O 99 APO. 

Mrs. Kanika Bazbaruah 
Staff Nurse 
W/O: Mr. S.N.Bezbaruah 
O/A: 12 Assam Rifles 
C/O: 99 APO. 

Miss. Jamuna Negi 
Staff Nurse 
D/O Mr Pratap Singh Negi 
O/A: 12 Assam Rifles 
C/O: 99 APO. 
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Mrs. Nijora Narzary 
Staff Nurse 
W/O: MrSarubam Narzary 
O/A: 12 Assam Rifles 
C/O 99 APO. 

Mrs. Sandhya Devi 
Aya 
W/O: Mr. Bhagvyan Rom 
O/A: 12 Assam Rifles 
C/O 99 APO. 

Mrs. Ramabati Devi 
Aya 
W/O: Mr. L.K.singh 
O/A: 12 Assam Rifles 
C/O 99 APO. - 

Mrs. Kalabati Devi 
Aya 
W/O: Mr. Lal Mohan 
O/A: 12 Assam Rifles 	- 
C/O 99 APO. 

Mr. Rakesh Singh Negi 
Hindi Translator 
S/O: Mr. Chandra S. Negi 
O/A: 12 Assam Rifles 
C/O 99 APO. 

Mr. Anant Anand 
Hindi Typist 
S/O: Mr.Satyawan Kaprii 
O/A: 12 Assam Rifles 
C/O 99 APO. 

Mr.Ajay Kumar Pandit 
Hindi Typist 
S/O: Mr Rakesh A. Pandit 
O/A: 12 Assam Rifles 
C/O 99 APO. 

Mr.Anand Kr. Gupta 
Hindi Translator 
S/O: Late D.B. Prasad 
O/A: 31 Assam Rifles 
C/O: 99 APO. 
Mr. Ashok Roy 
Hindi Typist 
S/O: Mr Sukul Roy 
O/A: 31 Assam Rifles 
C/O: 99 APO. 
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Mr.Ramayan Singh Yadav 
Hindi Teacher 
S/O: Late Ramkesh S. Yadav 
O/A: 42 Assam Rifles 
C/O: 99 APO. 

Md. ldress Ali 
Hindi Teacher 
S/O: Late Abdur Raheem 
O/A: 42 Assam Rifles 
C/O: 99 APO. 

Mr. Sanjay Kumar Chanchal 
Jr. Teacher 
S/O: Late Basant Rom 
O/A: 42 Assam Rifles 
C/O: 99 APO. 

Mr. Virencler Singh 
Hindi Translator 
S/O: Mr. Roshan Singh 
O/A: 42 Assam Rifles 
C/O: 99 APO. 

Mrs Megha 
Staff Nurse 
WIO: Mr. Pradeep S. 
O/A: 42 Assam Rifles 
C/O: 99 APO. 

Mrs. Kunti Devi 
W/O: Mr. Shankar Basfor 
Female Safai 
O/A: 42 Assam Rifles 
C/O: 99 APO. ' 

Mr. Amitendra Kumar Singh 
Hindi Typist 
S/O: Mr. Onkar Nath Singh 
O/A: HQ 27 Sector, Assam Rifles 
C/O: 99 APO. 

Mr. Nabarun Deb 
Hindi Translator 
Son of Mr Ramendra K. Deb 
O/A: HQ D.G.A.R, Assam Rifles 
C/O: 99 APO. 
Mr. Arjun Singh Verma 
Hindi Translator 
S/O: Mr.Singh Ram 
O/A: 5 Assam Rifles 
C/O: 99 APO. 
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Mr B.K.Singh 
Civil Pharmacist 
S/O: Mr Barinder Kumar 
b/A: 5 Assam Rifles 
C/O: 99 APO. 

Mr Arbind Kuroar 
Hindi Typist 
D/O: Mr aX Thakur 
OIA: Assam Rifles Training Centre & School, Dimapur, 
C/O: 99 APO. 

Mr Satyendra Kumar Singh 
Hindi Teacher 
S/O: S6 R.S. Yadav - 
O/A: Assam Rifles Training Centre & School, Dimapur, 
C/O: 99 APO. 

38, Mr Prabash Kumar 
Hindi Teacher 
S/O: Mr. B.L.Mandal 
O/A: Assam Rifles Training Centre & School, Dimapur, 
C/O: 99 APO. 

Mrs. Nizara Gogoi 
Jr. Teacher 
WO: Mr. P. Deka 
O/A: Assam Rifles Training Centre & School, Dimapur, 
C/O: 99 APO. 

Mrs. Neelam Singh 
Female Attendant 
W/O: Mr. G. K.Singh 
O/A: Assam Rifles Training Centre & School, Dimapur, 
C/O: 99 APO. 

Mr. Raju Thapa, 
Jr. Teacher 
S/O: Mr Keshar Raj Thapa 
O/A: 23 Assam Rifles 
C/O: 99 APO. 

Mr Lubdha Padhan 
Hindi Teacher 
S/O: G. C. Padhan 
O/A: 23 Assam Rifles 
C/O: 99 APO. 

Miss. Loli Kholia 
Staff Nurse 
D/O: Mr A. Loli 
O/A: 23 Assam Rifles 
C/O: 99 APO. 

~-- ~-6 
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Miss. Lokpa Doma Sherpa 
FA- 129 
DIO: Mr Pasan g Sherpa 
O/A: 23 Assam Rifles 
C/O: 99 APO. 

Miss. Laxmi Gurung 
Aya-095 . 
DIO: Mr Durga Singh Gurung 
O/A: 23 Assam Rifles 
CiO: 99 APO. 

Mrs. Poonam 
Aya 103 
W/O: Mr BaIjit Singh 
O/A: 23 Assam Rifles 
C/O: 99 APO. 

Mrs. Jayanti Sharma 
F/A-1 23 
W/O: Mr. Mahadev Sharma 
O/A: 23 Assam Rifles 
C/O: 99 APO. 

Mrs. Radha Devi 
FA-097 
W/O: Late Birender Rom 
O/A: 23 Assam Rifles 
C/O: \99 APO. 

Mr Rom Avtar 
Hindi Typist 
S/O Mr a. Ram 
O/A: 23 Assam Rifles 
C/O 99 APO 

. Miss Parbati Pyngrope-
Hindi Translator 
D/O Mr N.M. Das 
O/A: 39 Assam Rifles 
C/O 99 APO 

Mr Vinod Kr Nautiyal 
Hindi Translator 
S/O Late K.R. Nautiyal 
O/A: 5 Sector, Assam Rifles 
C/O 99 APO 

Mr Rajesh Malkotii 
Hindi Teacher 
S/O Mr Uma N. Malkotiii 
O/A: 39, Assam :Rifles 
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C/O 99 APO 

Mr Anand Kr. Prasad 
Jr. Teacher 
S/O Mr R.K.Prasad 
O/A: 39 Assam Rifles 
C/O 99 APO 

Mr Siva Kr. Roy 
Hindi Teacher 
S/O Mr Amiri Roy 
O/A: 13 Assam Rifles 
C/O 99 APO 

Mr Papu Debroy .  
JrJ Teacher 
S/O Mr K 

* 
'Kanta Debroy 

O/A: 46 Assam Rifles 
C/O 99 APO 

...... Applicants. 

By Advocate Mr.H.G.Baruah.,  

- Versus — 

The Union of India 
Represent ed by the Secretary to the 
Government of India 
Ministry of Home Affairs 
North Block, New Delhi-I 10001. 

The Secretary to the Govt. of - India 
Ministry of Finance - 
N ew D elhi- I 1000 1. 

The Director General of Assam Rifles 
Mahanideshalaya, 
Shillong-79301 1. 

The Inspector General of Assam Rifles -(North) 
~akhama, Kohima 
Nagaland-797001. 

The Commandant 
O/A: 42 Assam Rifles 
C/O: 99 APO. 

The Commandant 
O/A: I Assam Rifles 
C/O: 99 APO. 

The Commandant 

I 



O/A: 17 Assam Rifles 
C/O: 99 APO. 

The Commclant 
O/A: 12 Assam , Rifles 
C/O: 99 APO. 

The Commandant 
O/A: 31 Assam Rifles 
C/O: 99 APO. 

The Commandant 
O/A: 5 Assam Rifles 
C/O: 99 APO. 

The Commandant 
O/A: 23 Assam Rifles 
C/O: 99 APO. 

The Commandant 
O/A: 39 Assam Rifles 
C/O: 99 APO. 

The Commandant 
O/A: 15 Assam Rifles 
C/O: 99 APO. 

The Commianclant 
:O/A: 13 Assam Rifles 
C/O: 99 APO. 

The Commandant 
O/A: 46 Assam Rifles 
C/O: 99 APO. 

........... Respondents. 

By Mr.G.Baishya, Sr. C.G.S.C. 

O.A. No.304 of 2007 
M.A. No.1 35 of 2007 

0 R D E R (ORAL) 
19.12.2007 

MANORANJAN MOHANTY, W.C.) 

Heard Mr.H.G.Baruah, learned counsel for the Applicants and 

Mr.G.Baishya, learned Sr. Standing counsel for the Union of India; to whom 
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a copy of this Original Application has already been served and perused 

the materiials placed on record. 

Applicants (55 members of the staff of Assam Rifles) have filed 

this 06ginal Application under Section 19 of the Administrative Tribunals 

Act, 1985; because Special Duty Allowances are not being paid to them. 

The aforesaid 55 Applicants have filed Misc. Application 

No.135 of 2007 seeking permission to prosecute this Original Application 

No.304 of 2007 jointly. Having heard learned counsel appea(ing for both 

the parties, permission to prosecute the case jointly is allowed and Misc. 

Application No.1 35 of 2007 stands disposed of. 

It is the case of the Applicants that for the reason of certain 

Govt. of India instructions and judicial pronouncements, the Applicants are 

entitled to get Special Duty Allowances. If that is so, then, the Applicants 

should represent before the Authorities/Respondents to consider their 

grievances in terms of the judicial pronouncements on which they are 

relying here. Mr. H.G. Baruch, learned counsel for the Applicants, states 

that each of the Applicants shall individually submit representation before 

the Authorities/Responclents by 31st of December, 2007. If such 

representations are made by the present Applicants, by the end of 

December, 2007, then the Respondents should consider their cases (in 

terms of the Government instructions and the judicial pronouncements) by 

end of February, 2008. The averments made in this Original Application 

No.304 of 2007 should also be taken into consideration by the Respondents 

while considering the representations of the Ap p 
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.
5. 	With the aforesaid observations and directions, this 6riginal 

Application No. 304 of 2007 stands disposed of. Send copies of this order to 

each of the Applicants and to all the Respondents (with copies of the 

present Original Application) in the addresses given' in the Original 

Application. 

(MANORANJAN MOHANTY) 
VICE-CHAIRMAN 

/pg/ 
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Dist. Kohima & Ors. 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH:GUWAHATI 

ORIGINAL APPLICATION  NO. 	/07 

Mr. S.N Yadav & Ors. 

......... Applicants. 

-Vs - 

The Union of India & Ors. 

......... . Respondents. 

SYNOPSIS 

Al 1 the applicants are working in different 

companies under the Director General of Assam R-i 1' 1(~ S as 

Non - combatised employees. The Union Govt., wi.AJi t view 

t o pr o vi d e some incentives to the Coml--)aLi-sed/Non 

Combaltised personnel of the Assam Rifles L ~io ~3e who 

posted in the states of the North -EasLern [~,' ,.~ (jlons 

amonclst other granted special (duty) allowance W.e.f. 

7/11/1988. The original scheme was introduced by office 

Memorandum No. 11.20044/3/83/E.IV dated 1.4/,12/'1983. 

Considering the demand of the employees and ot.her 

relevant aspect Govt. of India decided to sancItion 

grant of special (duty) allowances to ~ j e non-

combatised personnel by an order dated 2/2/8 1-) vide 

order . No. 21011/l/84/FP.IV along vqi th comh ~ .i ~, i. s ed 

personnel. This order of president of I- ndia gr ~:jnl'ing 

special (duty) allowances to non-combatised pei:,sonnel 

is very distinct. That was a special order isstiod : -.ifter 

considering all the pros and cons and el-i.(JibiIity 

criteria. Special duty allowances is admissible Vo the 

appl..Jc.an( ~.s at 12.5% against the basic,  pay. Bt-it:. said 

special duty allowance has not been paid to the 



(VO  

applicants by the respondents. The Govt. ol 1~ ridia 

through the Ministry of Home Affairs by his office 

MemorandUm dated 3 rd  August 2005 clearified it to the 

Director General of Assam Rifles vide Memo No. A-1- 

3/INST-ACCTS-3PP III that all the allowance.s~ and 

facilities for civilian employees of the Central Govt. 

Serving in the NE Region is admissible only the 

personnel who are actually working in the NE 

The Division Bench of the Hon'ble Gau.hati fi -i-gli Court 

(Shillong, in the writ petition No. 195 (Sf]) of 2001 

vide his Judgement and order dated 24/7/2006 diS111iSSing 

the writ petition filed by the Union of India held that 

the order Of granting SDA to Assam Rifles einp1oyees 

w.e.f. 7/11/1988 is a distinct and special order for 

Assam Rifles which was issued after a. lapse 01. a]-ITIOSt 

five years and after considering all pros and cons of 

re eligibility criteria. But the other A.R. per - s( ~-)nneis 

has been drawing/getting the said allowance and it is 

denied 	to 	the 	applicants. 	Therefore 	violent 

discrimination has been made out to the applicants. The 

respondents cannot refuse the said benefits of the 

order dated 2 nd  Feb, 1989 to applicants, whereas other 

A.R. personnels are enjoying the said benefits. The 

respondents stopped the said benefits to the applicants 

without any authority of law. Hence this ii - isLant. 

application. 

Filed by 

Hara Gobinda Bo.ruah 

Advocate. 

Cenu ,,J 

In 

-T 
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Dist. Kohima & Ors. 	 TT 7TTFTZ:1  

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH::GUWAHATI 

ORIGINAL APPLICATION  NO.  — /07 

Mr. S.N Yadav & Ors. 

......... Applicants. 

-VS - 

The Union.of India & Ors. 

......... . Respondents. 

LIST OF  DATES :.  

Sl. No. Annexure page 
	 contents. 

	

Annexure-A 	Order datE ~d 2/2/1.989 iSSLK-,'d 

2/2/1989 	 Vide Memo No. 11011/l/ 84- FP-T V.  

Annexure-B 	office Memorandum dated 3/8/05 

3/8/2005 	 issued vide Memo NO. A-1--3/INST - 
ACCTS-3/PP - III 

Annexure-C. 	Judgement and order dated 

24/7/06 	24/7/06 passed by the DivL ~-.,ioll 
Bench of the Hon'ble Gauh ~)t-.-'i 
High Court in wr.I.L peti-Li-on No. 
195 (SH) of 2001. 

AnnE ~xure-D 	Order dated 26/2/200'7 passed by 

	

26/2/2007 	the Hon'ble Supreme ~ n S1,1 -  
(Civil) NO. (9) 2962/0'7 

S. 	AnnE~ xure-E 	Order dated 20/7/2007 issued 

	

20/-1/2007 	 vide Memo No. 	1.11-018/89/ 
2000/Law. 

Filed by 

—k-re 
Hara Gobinda Boruah 

Advocate. 
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Dist. Kohima & Ors. 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

GUWAHATI BENCH:GUWAHATI 

ORIGINAL APPLICATION  NO. ~; C) q /07 

Mr. S.N Yadav & Ors. 

......... Applicants. 

-Vs- 
The Union of India & Ors. 

... ..... . . Respondents 

INDEX 

Sl.No. Particulars Page No. 

 Original application 

 Verification 

 Annexure-A -39 
 Annexure-B 7-- 
 Annexure-C 

—  Annexure-D 

 Annexure-E 

Filed by 

—irf- 
Hara Gobinda Boruali 

Advocate. 

ce,11;ak 

"P, 



'Z~N" 
qi 

n 
Dist. Kohima & Ors. 

IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 
GUWAHATI BENCH 

ORIGINAL APPLICATION  NO. 	/07 

l.Mr. S.N. Yadav 
Hindi Translator 
SIO: Late Shri Ram Yadav 
O/A: HQ. IGAR,(N) 
C/O: 99 APO 

2. Mr.Digvijay Kumar Singli 
Hindi Teacher 
SIO: Mr.Rup Narayan Singh 
O/A: 17  Assam Rifles 
C/O: 99 APO 

3.Mr. Ravi Mohan Dwivedi 
Hindi Translator 
S/O:Mr. Suresh Prasad DwJv( -!( -.1i, 
O/A: 17 Assam Rifles 
C/O: 99 APO 

4-Mrs. Rajesh Devi 
FA- 132, FA 
W/O:Mr. Sunder Singh 
O/A: 17 Assam Rifles 
C/O: 99 APO 

5.Mr. Mohan Ram 
Hindi Typist 
SIO: Late N. Ram. 
O/A: 21 Sector, Assam RJA.1es 
C/O: 99 APO 

6.Mr. Sunil Kumar Sing ~ i 
Hindi Translator 
SIO: Late Dbanushdhar Sing[i 
O/A: 7 Sector, Assam RifICS 
C/O: 99 APO 

7.Mr. Kailalsh Thakur 
Civil Barber 
S/O:Late Chhotan Thakur 
O/A: 7 Sector, Assam Rifles 
C/O: 99 APO 

Tjibwiiii 
	

8.Mr. Shambhu Ram 
Civil Safai 
S/O:Mr.Laugar Ram 
O/A: 7 Sector, A-9,sam RIJA ,:,~,~ 



C/O: 99 APO 

9.Mr. Sudhir Kumar Jha 
Civil Cook. 
SIO: Mr. Satyug J - ha 
O/A: 7 Sector, Assam Rifles, 
C/O: 99 APO 

10.Mr. Birendra Rai 
Civil Washerman 
SIO: Mr.Pukar Rai 
O/A: 7 Sector, Assam Rifles 
C/O: 99 APO 

ll.Mr.J.B. Thakur 
Hindi Teacher 
S/O:Mr. Baleshwar Thakt.ir 
O/A: 12 Assam Rifles 
C/O: 99 APO 

12.Mr. R.K. Thakur 
Jr. Teacher 
S/O:Mr. Singheshwar Thakur -
O/A: 12 Assam Rifles 
C/O: 99 APO 

13.Mr. Jaganidhi Pokhereal 
Jr. Teacher 
S/O:Mr. Ram Prasad P0kherea - I 
O/A: 12 Assam Rifles 
C/O: 99 APO 

14. Mrs. Anita Negi 
Senior Teacher 
W/O:Mr. R.S.Negi 
O/A: 12 Assam Rifles 
C/O: 99 APO 

15.Mrs. Kanika Bezbarua.h 
Staff Nurse 
W/O: Mr. S.N. Bezbaruah 
O/A: 12 Assam Rifles 
C/O: 99 APO 

SXI 

T 7 4  

1-6. Miss Jamuna. Negi 
Staff Nurse 
D/O: Mr. Pratap Singh Neg ~~ 

O/A: 12 Assam Rifles 
C/O: 99 A13 0 

17.Mrs. Nijora. Narazary 
Staff Nurse 
WIO: Mr. Sarubum Narzary 
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O/A: 12 Assam Rifles 
C/O: 99 APO 

4—~ 18. Mrs. Sandhya Devi 	Z5 
Aya 
W/O: Mr. Bhagwan Ram 
O/A: 12 Assam Rifles 
C/O: 99 APO 

19.Mrs. Ramabati DevL 
Aya 
W/O: Mr. L.K.Singh 
O/A: 12 Assam Rifles 
C/O: 99 APO 

20. Mrs. Kalabati Devi 
Aya 
W/O: Mr. Lal Mohan 
O/A: 12 Assam Rifle's 
C/O: 99 APO 

21.Mr. Rakesh Singh Negi 
Hindi Translator 
S/O:Mr. Chandra.S. Negi 
O/A: 12 Assam Rifles 
C/O: 99 APO 

22.Mr. Anant Anand 
Hindi Typist 
S/O:Mr. Satyawan Kapri 
O/A: 12 Assam Rifles 
C/O: 99 APO 

23.Mr. Ajay Kr. Pandit 
Hindi Typist 
S/O:Mr. Rakesh A.Pandit 
O/A: 12 Assam Rifles 
C/O: 99 APO 

24.Mr. Anand Kr. Gupta 
Hindi Translator 
S/O:Late D. B. Prasad 
O/A: 31 Assam Rifles 
C/O ~ : 99 APO 

25.Mr. Ashok Roy 
Hindi Typist 
SIO: Mr. Sukul Roy 
OJA: 31 Assam Rifles 
C/O: 99 APO 

26.Mr. Ramayan Singh Yadav 
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Hindi Teacher 
S/O:Late Ramkesh.S. Yadav 
O/A: 42 Assam Rifles 
C/O: 99 APO 

27.Md. Idrees Ali 
Hindi Teacher 
SIO: Late Abdur Raheem 
O/A: 42 Assam Rifles 
C/O: 99 APO 

28.Mr. Sanjay Kumar Chanclial.. 
Jr. Teacher 
SIO: Late Basant Ram 
O/A: 42 Assam Rifles 
C/O: 99 APO 

29.Mr. Virender Singh 
Hindi Translator 
S/O:Mr. Roshan Singh 
O/A: 42 Assam Rifles 
C/O: 99 APO 

30.Mrs. Megha 
Staff Nurse 
W/O: Mr. Pradeep. S. 
O/A: 42 Assam Rifles 
C/O: 99 APO 

31. Mrs. Kunti Devi 
Female Safai 
W/O: Mr. Shankar Basfor 
O/A: 42 Assam Rifles 
C/O: 99 APO 

Mr. Amitendra Kumar Sinqh 
Hindi Typist 
SIO: Mr. Onkar NaL,f ~ Sing ~i 
O/A:H.Q. 27 Sector', Assani 1 ~ :illes 
C/O: 99 APO 

Mr. Nabarun Deb 
Hindi Translator 
SIO: Mr.. Ramendra K. Deb 
O/A:H.Q. D.G.A.R., Assam RI.fl-es 
Shillong. 

Mr. Arjun Singh Verma 
Hindi Translator 
SIO: Mr. Singh Ram 
O/A: 5 Assam Rifles. 
C/O: 99 APO 



5 

;,7 
Mr. B.K. Singh 

Civil Pharmacist 
SIO: Mr. Barinder Kumar 
O/A: 5Assam Rifles. 
C/O: 99 APO 

Mr.Arbind Kumar 
Hindi Typist 
SIO: Mr. A.K. Thakur 
O/A:Assam Rifles trainino Ceritre 
& School. Dimapur. 
C/O: 99 APO 

Mr. Satendra Kumar Singh 
Hindi Teacher 
SIO: Mr. R.S. Yadav 
O/A:Assam Rifles training (.. ~ et-)Lre 
& School. Dimapur. 
C/O: 99 APO 

Mr. Prabash Kumar 
Hindi Teacher 
SIO: Mr. B.L.Mandal 
O/A: 	Assam 	Rifles 	t.ra Lriing 
Centre & School. Dimapur. 
C/O: 99 APO 

Mrs.Nizara Gogoi, 
Jr. Teacher 
W/O: Mr. P.Deka 
O/A: 	Assam 	Rifies 	t. T 	r-) ] n g 
Centre & School. Dimapur. 
C/O: 99 APO 

Mrs. Neelam Singh 
Female Attendant 
W/O: Mr.G.K.Singh 
O/A - 	Assam 	Rifles 	tr a i n i n g 
Centre & School. Dimapur. 
C/O: 99 AIDO 

Mr.Raju Thapa 
Jr. Teacher 
SIO: Mr. Keshar Rai Thapa 
O/A: 23, Assam RifIes 
C/O: 99 APO 
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Centiai 

71 ~ 

42: 	Mr. Lubdha Padhan 
Hindi Teacher 
S/O:G.C. Padhan 
O/A: 	23, Assam Rifles 
C/O: 	99 APO 

Miss Loli Kholia 
Staff Nurse 
D/O: Mr. A. Loli 
O/A: 23 Assam Rifles. 
C/O: 99 APO 

Miss Lokpa Doma Sherpa 
F/A-129 
D/O: Mr. Pasang Sherpa 
O/A: 23 Assam Rifles. 
C/O: 99 APO 

Miss Laxmi Gurung 
Aya - 095 
D/O: Mr. Durga. Singh Guruti(-.l 
O/A: 23 Assam Rifles. 
C/O: 99 APO 

.46: Mrs. Poonam 
Aya - 103 
W/O: Mr. Baljit Singh 
O/A: 23 Assam Rifles. 
C/O: 99 APO 

47:*Mrs. Jayanti Sharma 
F/A-123 
WIO: Mr. Mahadev Sharma 
O/A: 23 Assam Rifles. 
C/O: 99 APO 

48: Mrs Radha Devi 
F/A-097 
W/O: Late Birender Ram 
O/A: 23 Assam Rifles. 
C/O: 99 APO 

Mr. Ram Avtar 
Hindi Typist 
SIO: Mr. A.Ram 
O/A: 23 Assam Rifles. 
C/O: 99 APO 

Miss. Parbati Pyngrope 
Hindi Translator 
D/O: Mr. N.M. Das 
O/A: 39 Assam Rifles. 
C/O: 99 APO 
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15  - 

Mr. Vinod Kr. Nautiyal 
Hindi Translator 
SIO: Late K.R. Nautiyal 
O/A: 5 Sector Assam Rifles. 
C/O: 99 APO 

Mr. Rajesh Malkoti 
Hindi Teacher 
SIO: Mr.Uma. N. Mal.koti 
O/A: 15, Assam Rifles. 
C/O: 99 APO 

Mr.Anand Kr. Prasad 
Jr. Teacher 
SIO: Mr.R.K. Prasad 
O/A: 39 Assam Rifles. 
C/O: 99 APO 

Mr.Siva Kr. Roy 
Hindi Teacher 
SIO: Mr.Amiri Roy 
O/A: 13 Assam Rifles. 
C/O: 99 APO 

Mr.Papu Debroy 
Jr.Teacher 
SIO: Mr.K.Kanta Debroy 
O/A: 46 Assam Rifles. 
C/O: 99 APO 

(Same cause of action) 
........ . . Applicants 

-VS - 
I.The Union of India 
Represented by the Secrel-- ~):K'y to 
the Govt. of I ndia, Ministry of 
Home Affairs, North Block, New 
Delhi. 1100#Dj- 

2.The Secretary to the (;(DVt-.. of 
India, Ministry of Finaric(, ~!, New 
Delhi. Lpc)oj_ 

3.The Director General of Assam 
Rifles, Mahanidesfia.laya, 
Shillong. ~~ y3o tj 

Cer;tial 	
I 

1S 1 j ,,tjvQ Tiibunal 

TI! 
I : 

4.The Inspector General. oJ'. -  Assam 
Rifles (North) Zakhama, Kofiima, 
Nagaland. -79-7()c) ~ 



8 

5.The Commandant 
O/A: 42 Assam Rifles 
C/O: 99 APO 

CS 
6.The Commandant 
O/A: I Assam Rifles 
C/O: 99 APO 

7.The Commandant 
O/A: 17 Assam Rif les 
C/O: 99 APO 

8.The Commandant 
O/A: 12 Assam Rifles 
C/O: 99 APO 

9.The Commandant 
O/A: 31 Assam Rifles 
C/O: 99 APO 

10.The Commandant 
O/A: 5 Assam Rifles 
C/O: 99 APO 

ll.The Commandant 
O/A: 23 Assam Rifles 
C/O: 99 APO 

12.The Commandant 
O/A: 39 Assam Rifles 
C/O: 99 APO 

13.The Commandant 
O/A: 15 Assam Rifles 
C/O: 99 APO 

14.The Commandant 
O/A: 13 Assam Rifles 

13 P)"7 ( 	C/O: 99 APO 

15.The Commandant 
O/A: 46 Assam Rifles 
C/O: 99 APO 

...... . . Respondents 

THE DETAILS OF THE APPI, ICATION 

1. PARTICULARS OF THE APPLICANTS: 

1. 1. 
1.Name of the applicant 	:Mr.S.N. Yadav 
11.Name of the father 	:Late Shri Ram Yadav 
III.Design. of the office 	:Hindi Translator. 
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H.Q. I.G.A.R.(North) 
C/O: 99 APO 
: Mr.S.N. Yada.v 
SIO: Late Shri Ram Ya(jav 
H.Q. I.G.A.R. (Nor[-1h) 
C/O: 99 APO 

:Mr.Digvijay Kumar Sii-.igh 
:Mr-RuP Narayan 

' 
Kumar Singh 

:Hindi Teacher, 1 
C/O: 99 APO , 
: Mr.Digvijay Kumar Singh 
S/O:Mr.Rup Narayan Kr. Singh 
Hindi Teacher, I A.R. 
C/O: 99 APO 

IV-Address after service 

1.2 
1.Name of the applicant 
11.Name of the father 
III.Design. of the office 

IV.Address after service 

1.3 

I.Name of the applicant 
11.Name of the father 
III.Design. of the office 

IV.Address after service 

1.4 
I.Name of the applicant 
11.Name of the husband 
III.Design. of the office 

IV.Address after service 

1.5 
I.Name OE the applicant 
11.Name of the father 
III-Design. of the office 

IV.Address after service 

- ---------- 

f - ~ .' - 1 , , Ur 
CCL,i~~ 	

T;ibLn?l 

Mr.Ravi Mohan Dwiv(. ~ cj - [ 
Mr. Suresh Pr. Dwiv, -.(jj 

:Hindi Translator 
17 Assam Rifles 
C/O: 99 APO 
: Mr.Ravi Mohan Dwi-v( ~ d.[ 
S/O:Mr.Suresh Pr. DwJ.vedj 
Hindi Translator 
17 Assam Rifles 
C/O: 99 APO 

Mrs- Rajesh Devi 
Mr. Sunder Singh 

:F/A - 132, FA 
17 Assam Rifles 
C/O: 99 APO 
: Mrs- Rajesh Devi 
W/O:Mr. Sunder Singh 
F/A- 132, FA 
17 Assam Ri'fles 
C/O: 99 APO 

Mr-Mohan Ram 
Mr. Late N.Ram 

:Hindi Typist 
21 Sector, Assam Rif.hD,,3 
C/O: 99 APO 
: Mr. Mohan Ram 
Mr.Late N. Ram 
Hindi Typist 
21 Sector, Assam Rifles 
C/O: 99 APO 
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1.6 

1.Name of the applicant Mr. 	Sul 
ll.Name of the father :SIO: 	Late 	Dhanushdha.r 	Si.i-igh 
III.Design. of the office :Hindi Translator 

7 Sector, 	Assam Rifles 
C/O: 	99 APO C5 

IV.Address after service : 	Mr. 	Sunil Kumar Singh 
SIO: 	Late Dhanushdliar Sing] -i 
Hindi Translator 
7 Sector, 	Assam Rifles 
C/O: 	99 APO 

1.7 
1.Name of the applicant Mr.Kailash Thakur 
ll.Name of the father Late Chhotan Thaktj-r 
III.Design. of the office :Civil Barber 

7 Sector, 	Assam Rifles 
C/O: 	99 APO 

IV.Address after service Mr. 	Kailash Thakur 
S/O: Late Chhotan Thakur 
Civil Barber 
7 Sector, 	Assam Rifles 
C/O: 	99 APO 

1.8 

1.Name of the applicant 
11.Name of the father 
III.Design. of the office 

IV.Address after service 

Mr. ShambhLi Ram 
Mr. Laugar Ram 

:Civil Safai, 
7 Sector, Assam Rifles 
C/O: 99 APO 
: Mr. Shambhtj Ram 
SIO: Mr. Laugar Ram 
Civil Safai 
7 Sector, Assam Rifles 
C/O: 99 APO 

1.9 

I.Name of the applicant 
ll.Name of the father 
III.Design. of the office 

1.10 

I.Name of the applicant 
ll.Name of the father 
III.Design. of the office 

: Mr.Sudhir Kumar Jha 
:Mr. Satyug Jha 
:Civil Cook 
7 Sector, Assam Rifles 
C l/O: 99 APO 
: Mr.Sudhir Kumar Jha 
SIO: Mr. Satyug Jha 
Civil Cook 
7 Sector, Assam Rif -I.E~ S 

C/O: 99 APO 

Mr.Birendra Rai 
Mr. Pukar Rai 

:Civil washerman 
C/O: 99 APO 

LV.Address after service 



IV.Address after service 

I.Name of the applicant 
ll.Name of the father 
III.Design. of the office 

IV.Address after service 

1.12 
1.Name of the applicant 
ll.Name of the father 
III.Design. of the office 

IV.Address after service 

13.Name of the applicant 
ll.Name of the father 
III.Design. of the office 

IV.Address after service 

1. 14 
1.Name of the applicant 
11.Name of the husband 
III.Design. of the office 

IV.Address after service 

1.15 
1.Name of the applicant 
11.Name of the husband 

Ce atial 
	

F**A 
1 3 

Mr. BIi-r-e -n4r-a_F~_a_i7__~ 

SIO: Mr. Pukar Rai 
Civil wacherma.n 
7 Sector, Assam Rifles 
C/O: 99 APO 

Mr.J.B. Thakur 
Mr. Baleswar Thakt.i_r 

:Hindi Teacher 
12 Assam Rifles 
C/O: 99 APO 
Mr.J.B. Thakur 

SIO: Mr. Baleswar Thakur 
Hindi Teacher 
12 Assam Rifles 
C/O: 99 APO 

Mr.R.K. Thakur 
Mr. Singheshwar Thakuc 

:Jr. Teacher 
12 Assam Rifles 
C/O: 99 APO 
: Mr.R.K. Thakur 
SIO: Mr. Singheshwar Tliakur 
Jr. Teacher 
12 Assam Rifles 
C/O: 99 APO 

Mr.Jaganidhi Pokher( --~ al 
Mr. Ram Prasad Pokher'E ~ al 

:Jr. Teacher 
12 Assam Rifles 
C/O: 99 APO 
: Mr.Jaganidhi Pokherel 
S/O:Mr. Ram Prasad Poktie ~ r. - eiil 
Jr. Teacher 
12 Assam Rifles 
C/O: 99 APO 

: Mrs.Anita NE~ gd 
:Mr. R.S. Negi 
:Senior Teacher 
12 Assam Rifles 
C/O: 99 APO 
: Mrs.Anita Negi 
W/O: Mr. R.S. Negi 
12 Assam Rifles 
C/O: 99 APO 

Mrs Kanika Bezbartiali 
Mr. S.N. Bezbaru,,-3h 

_Z' 
4- 
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III.Design. of the office 

TV.Address after service 

1. -.  6 
I.Name of the applicant 
11.Name of the father 
III.Design. of the office 

IV.Address after service 

1.17 
1.Name of the applicant 
ll.Name of the husband 
III.Design. of the office 

IV.Address after service 

:Staff Nurse, 
12 Assam Rifles 
C/O: 99 APO 
: Mrs Kanika Bezbaruali 
W/O: S.N. Bezbar-uah 
Staff Nurse 
12 Assam Rifles 
C/O: 99 APO 

Miss Jamuna Negi 
Mr. Pratap Singh Neg[ 

:Staff Nurse 
12 Assam Rifles 
C/O: 99 APO 
: Miss Jamuna Negi 
D/O:Mr. Pratap Singh Negi 
St aff Nurse 
12 Assam Rifles 
CIO: 99 APO 

Mrs.Nijora Narazary 
Mr.Sarubum Narzary 

:Staff Nurse 
12 Assam Rifles 
CIO: 99 APO 

: Mrs.Nijora Narazary 
W/O: Mr.Sarubi-im Narzar- y 
Staff Nurse 
12 Assam Rifles 
C/O: 99 APO 

11"  

1.18 
1.Name of the applicant 
ll.Name of the husband 
III.Design. of the office 

IV.Address after service 

1.19 
1.Name of the applicant 
11.Name of the husband 
III.Design. of the office 

Mrs. Sandhya Devi 
Mr. Bhagwan Ram 

:Aya 
12 Assam Rifles 
C/O: 99 APO 
: Mrs. Sandhya Devi 
WIO: Mr. Bhagwan Ram 
Aya 
12 Assam Rifles 
C/O: 99 APO 

Mrs. Ramabati Devi 
Mr. L.K. Singh 

:Aya 
12 Assam Rifles 
C/O: 99 APO 

Central AuMIWA,ilaVe- Tibuilal 

13 D F C 
;T 



13 

IV.Address after service : Mrs Ramabati Devi 
W/O: Mr., L.K. Singh 
Aya 
12 Assam Rifles 
C/O: 99 APO 

1.20 
1.Name of the applicant 	: Mrs Kalabati DeVi 
ll.Name of the husband 	:Mr. Lal Mohan 
III.Design. of the office 	:Aya 

12 Assam Rifles 
C/O: 99 APO 

IV.Address after service 	: Mrs KalabaLi Devi 
W./O: Mr. Lal Mohan 
Aya 
12.Assam Rifles' 
C/O: 99 APO 

E 
Cr 
;z 

1.21 
1.Name of the applicant 
ll.Name of the father 
III.Design. of the office 

IV.Address after service 

1.22 
1.Name of the applicant 
ll.Name of the father 
III.Design. of the office 

IV-Address after service 

1.23.Name of the applicant 
11.Name of the father 
III.Design. of the office 

IV.Address after service 

T 	1,GT 
TiibLrlid 

7 ~1~7p 
I 	I , 

Mr.Rakesh Singh Negi 
:Mr. Chandra S. Negi 
:Hindi Translator 
12 Assam Rifles 
C/O: 99 APO 
: Mr.Rakesh Singh Neg.li  
Hindi Translator 
SIO: Mr. Chandra S. Negi 
Hindi Translator 
12 Assam Rifles 
C/O: 99 APO 

Mr.Anant Anand 
Mr.Satyawan Kapr ~~ 

:Hindi Typist 
12 Assam Rifles 
C/O: 99 APO 
: Mr.Anant Anand 
SIO: Satyawan Kapri 
Hindi Typist 
12 Assam Rifles' 
C/O: 99 APO 

Mr.Ajay Kr. Pandit 
Mr. Rakesh A.Pandit 

:Hindi Typist 
12 Assam Rifles 
C/O: 99 APO 
: Mr.Ajay Kr. Pandi..t 
SIO: Mr. Rakesh A.PandiL. 
Hindi Typist 
12 Assam Rifl.E~ S 
C/O: 99 APO 
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I . 24 
1.Name of the applicant 
1I.Name of the father 
III.Design. of the office 

IV.Address after service 

1.25 
1.Name of the applicant 
11.Name of the father 
III.Design. of the office 

IV.Address after service 

Mr.Anand Kr. Gupta 
Late D.B. Prasad 

:Hindi Translator 
31 Assam Rifles 
C/O: 99 APO 
: Mr.Anand Kr. Gupta 
SIO: Late D.B. Prasad 
Hindi Translator 
31 Assam Rifles 
C/O: 99 APO 

: Mr.Ashok Roy 
:Mr.Sukul Roy 
:Hindi Typist. 
31 Assam Rifles 
C/O: 99 APO 
: Mr.Ashok Roy 
SIO: Mr.Sukul Roy 
Hindi Typist 
31 Assam Rifles 
C/O: 99 APO 

1.26 
1.Name of the applicant 	: Mr.Ramayan Singh Yadav 
ll.Name of the father 	:Late Ramkesh Yadav 
III.Design of the office 	:Hindi Teacher 

42 Assam Rifles 
C/O: 99 APO 

IV.Address after service 

1.27 
I.Name of the applicant 
11.Name of the father 
III.Design. of the office 

IV.Address after service 

rj!7 ^  IA A  

n -I'T;MT 7-,T4q  

: Mr.Ramayan Singh Yadav 
SIO: Late Rarrik.esh Yadav 
Hindi Teacher 
42 Assam Rifles 
C/O: 99 APO 

: Md. Idress Ali. 
:S/O:Late Abdur RaheeTTI 
:Hindi Teacher 
42 Assam Rifles 
C/O: 99 APO 
: Md. Tdress Ali 
SIO: Late AbdUr Ra ~ieem 
Hindi Teacher 
42 Assam Rifles 
C/O: 99 APO 
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ell 'ZI  1.28 
I.Name of the applicant Mr.Sanjay Kumar Ch ~ -Anchal 

11.Name of the father :Late Basant Ram 
III.Design. of the office :Jr. 	Teacher 

42 Assam Rifles 
C/O: 	99 APO 

IV.Address after service : Mr.Sanjay Kumar Chanchal 
SIO: Late Basant Ram 
Jr. 	Teacher 
42 Assam Rifles 
C/O: 	99 APO 

1.29 
I.Name of the applicant 	: Mr.Virender Singh 
ll.Name of the father 	:Mr. Roshan Singh 
III.Design. of the office 	:Hindi Trans-taLor 

42 Assam Rifles 
C/O: 99 APO 

IV.Address after service 	: Mr.Virender Singli 
SIO: Mr. Roshan Singli 
Hindi Translator 
42 Assam Rifles 
C/O: 99 APO 

1.30 
I.Name of the applicant 	Mrs. Megha 
1I.Name of the husband 	Mr.Pradeep.S. 
III.Design. of the office 	:Staff Nurse 

42 Assam Rifles, 
C/O: 99 APO 

IV.Address after service 	: Mrs. Megha 
W/O : Mr . Pra&!E-~p . S 
Staff Nurse 
42 Assam Rifles 
C/O: 99 APO 

1. 31 
1.Name of the applicant. : Miss Kunti Devi 
11.Name of the father :Mr. 	Shankar Basfor 
III.Design. 	of the office :Female Safai 

42 Assam Rifles 
C/O: 	99 APO 

IV.Address after service : Miss Kunti Devi 
D/O: Shankar Basfor 
Female Safai 
42 Assam Rif -Les 
C/O: 	99 APO 

1.32 
1.Name of the applicant 
11.Name of the father 
III.Design. of the office 

: Mr. Amitendra 
:Mr. Onkar Nath 
:Hindi Typist 
H.Q. 27 Sector, 
C/O: 99APO 

Kumar 13] tigh 
Singh 

Assam Rifles 
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IV.Address after service 	: Mr.Amitendra Kumar ~ ---;ir)qh 
SIO: Mr. Onkar Nat.h. Singh 
Hindi Typist 
H.Q. 27 Sector, Assam Rifles 
C/O: 99APO 

1.33 
I.Name of the applicant 	: Mr. Nabarun Deb 
11.Name of the father 	:Mr. Ramendra K. Deb 
III.besign. of the office 	:Hindi Translator 

H.Q. D.G.A.R., Assam 1 -~ :Lf-Les 
Shillong 

IV.Address after service 	: Mr. Nabarun Deb 
SIO: Mr. Ramendra K. Deb 
Hindi Translator 
H.Q. D.G.A.R., Assam Rifles 
Shillong 

1.34 
1.Name of the applicant 
11.Name of the father 
III.Design. of the office 

IV.Address after service 

1.35 
1.Name of the applicant 
ll.Name of the father 
III.Design. of the.office 

IV.Address after s'ervice 

1.36 
1.Name of the applicant 
ll.Name of the father 
III.Design. of the office 

IV.Address after service 

CCUUiti 

Z 

HI  

Mr.Arjun Singh Verma 
Mr. Singh Ram 
Hindi Translator 

5 Assam Rifles 
C/O: 99 APO 
: Mr.Arjun Singh Verma 
SIO: Mr. Singh Ram 
Hindi Translator - 
5 Assam Rifles 
C/O: 99 APO 

: Mr. B.K. Singh 
:Mr. Barinder Kumar 
:Civil Pharmacist 
5 Assam Rifles 
C/O: 99 APO 
: Mr. B.K. Singh 
SIO: Mr. Barinder KUMar 
Civil Pharmacist 
5 Assam Rifles 
C/O: 99 APO 

: Mr. Arbind Kumar 
:Mr.A.K. Thakur 
:Hindi Typist 
Assam Rifles Training 
Centre & School, Dimijpu-t - . 
C/O 99 APO 
: Mr. Arbind Kumar 
SIO: Mr.A.K. ~ Thakur 
Hindi Typist 
Assam Rifles Trainj-n(.j 
Centre & School, 
C/O: 99 APO 
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.7E 1.37 
1.Name of the applicant 
11.Name of the Father 
III.Design. of the office 

IV.Address after service 

1.38 
I.Name of the applicant 
11.Name of the father 
III.Design. of the office 

IV.Address after service 

1.39 
I.Name of the applicant 
11.Name of the husband 
III.Design. of the office 

IV.Address after service 

1.40  

: Mr. Satendra Kumar Singh 
:Mr.R.S. Yadav 
:Hindi Teacher 
Assam Rifles Traini,ng 
Centre & School, Dimapur 
C/O: 99 APO 
: Mr. Satendra Kumar.-  sj ~ r -jgh 
SIO: Mr.R.S. Yadav 
Hindi Teacher 
Assam Rifles Training 
Centre & School, DimapUr 
C/O: 99 APO 

: Mr. Prabash Kumar 
:Mr. B.L. Mandal 
:Hindi Teacher 
Assam Rifles Training 
Centre & School-, jD,j..r[j ~)jDjj:r 
C/O: 99 APO 
: Mr. Prabash Kumar 
SIO: Mr. B.L. Manda.1 
Hindi Teacher 
Assam Rifles Training 
Centre & School, Di-maj_)tI.T ~ 

C/O: 99 - APO 

: Mrs. Nizara Gogoi 
:Mr.P.Deka 
:Jr. Teacher 
Assam Rifles Training 
Centre & School, Di-riiapi.jr 
C/O: 99 APO 
: Mrs. Nizara Gogoi 
WIO: Mr. P.Deka 
Jr. Teacher 
Assam Rifles Traininq 
Centre & School, Dimapur 
C/O: 99 APO 

1.Name of the applicant 	: Mrs. Neelam Singh 
11.Name of the husband 	:Mr. G.K. Singh 
III.Design. of the office 	:Female Attendant 

Assam Rifles Training 
Centre & School, Dima.pur 
C/O: 99 APO 

IV.Address after service 	Mrs. Neelam Singh 
W/O: Mr. G.K. Singh 

TiibLi ~-bl 	Female Attendant 
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T1 -7, 	Z:~ 	T?~ ~il;F Assam 	Rifles 	Tra-i-n: . Lr)( 
Centre 	& 	School, 	Dim,)pti.r 
C/O: 	99 APO 

1 .41 
I.Name of the applicant Mr.Raju Thapa 
11.Name of the Father :Mr. 	Keshar Raj Thapa 
III.Design. 	of the office :Jr. 	Teacher 

23 Assam Rifles 
C/O: 	99 APO 

IV.Address after service : Mr.Raju Thapa 
S/O: Mr. 	Keshar Raj Viapa 
Jr. 	Teacher 
23 Assam Rifles 
C/O: 	99 APO 

1.42 
1-Name of the applicant Mr.Lubdha Pa.dhan 
ll.Name of the father :Mr.G.C. 	Padhan 
III.Design. 	of the office :Hindi Teacher 

23 Assam Rifles 
C/O: 	99 APO 

IV.Address after service Mr.Lubdha Padhan 
SIO: 	Mr.G.C. 	Padhan 
Hindi Teacher 
23 Assam Rifles 
C/O: 	99 APO 

1.43 
1.Name of the applicant Mrs. 	Loli Kholia 
11-Name of the husband :Mr. 	A. 	Loli 
III-Design. 	of the office :Staff Nurse 

23 Assam Rifles 
C/O: 	99 APO 

IV-Address after service : 	Mrs. 	Loli 	Kholia 
W/O: Mr. 	A. 	T.,oli 
Staff Nurse 
23 Assam Rifles 
C/O: 	99 APO 

1.44 
1-Name of the applicant. Miss. 	Lokpa Doma Sherpa 
1. 1.Name of the father :Mr. 	Pasang Sherpa 
III.Design. 	of the office :F/A-129 

23 Assam Rifles 
C/O: 	99 APO 

IV-Address after service : 	Miss. 	Lokpa 	Doma 	Slie.rpa 
D/O: Mr. 	Pasang Sherpa 
F/A - 129 
23 Assam Rifles 
C/O: 	99 APO 

1.45 
1.Name of the applicant 	Miss. Laxmi Gurung 
11.Name of the father 	:Mr. Durga Singh Gurm ~ g 
III.Design. of the office 	:Aya-095 
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23 Assam Rifles 
C/O: 99 APO 

IV.Address after service 	: Miss. Laxmi Gurung 
D/O: Mr. Durga Singh Gurung 
Aya-095 
23 Assam Rifles 
C/O: 99 APO 

1.46 
1.Name of the applicant ,  
Il.Name of the husband 
III.Design. of the office 

IV.Address after service 

: Mrs. Poonam 
:Mr. Ba ljit Singh 
:Aya - 10.3 
23 Assam Rifles 
C/O: 99 APO 
: Mrs. Poonam 
WIO: Mr. Durga Singh Gurung 
Aya-103 
23 Assam Rifles 
C/O: 99 APO 

4- 

1.47 
1wName of the applicant 
11.Name of the husband 
III.Design. of the office 

IV.Address after service 

1.48 
I-Name of the applicant 
11-Name of the husband 
III .-Design. of the office 

IV.Address after service 

1.49 
1.Name of the applicant 
1I.Name of the father 
III.Design. of the office 

IV.Address after service 

1 V4 	OT 

CCUElal 	Tiib,naf 
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: Mrs. Jayanti Sharma 
:Mr. Mahadev Sharma 
:F/A-123 
23 Assam Rifles 
C/O: 99 APO 
: Mrs. Jayanti Sharma 

W/O: Mr. Mahadev Sharma 
F/A- 123 
23 Assam Rifles 
C/O: 99 APO 

: Mrs. Radha Devi 
:Late Birender Ram 
:F/A-097 
23 Assam Rifles 
C/O: 99 APO 
: Mrs. Radha Devi 
W/O: Late Birender Ram 
F/A-097 
23 Assam Rifles 
C/O: 99 APO 

: Mr. Ram Avtar 
:Mr. A.Ram 
:Hindi Typist 
23 Assam Rifles 
C/O: 99 APO. 
: Mr. Ram Avtar 
S/O: Mr. A.Ram 
Hindi Typist 
23 Assam Rifles 
C/O: 99 APO 
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1 5 b 
I.Name of the applicant 
11.Name of the father 
III.Design. of the 

. 
office 

IV.Address after service 

1.51 

1.Name of the applicant 
11.Name of the father 
III.Design. of the office 

IV.Address after service 

1.52 

1-Name of the applicant 
11-Name of the father 
III.Design. of the office 

IV.Address after service 

1.53 
I.Name of the applicant 
1I.Name of the father 
III.Design. of the office 

IV.Address after service 

1.54 
1.Name of'the applicant 
11.Name of the father 
III.Design. of the office 

20 

ZE 
: Miss Parbati Pyngrope 
:Mr. N.M. Das 
:Hindi Translator 
39 Assam Rifles 
C/O: 99 APO 
: Miss Parbati Pyngrope 
D/O: Mr. M.N. Das 
Hindi Translato-j - 
23 Assam Rif-Les 
C/O: 99 APO 

: Mr. Vinod Kr. Naut -i-yal. 
:Late K.R. Nautiyal 
:Hindi Translator 
5 Sector, Assam Rifles 
C/O: 99 APO 
: Mr. Vinod Kr. Naut- iy ~.3.1, 
SIO: Late K.R. Nautiyal-
Hindi Translator ,  
5 Sector, Assam Rifles 
C/O: 99 APO 

: Mr. Rajesh Malkoti 
:Mr. Uma N. Malkoti 
:Hindi Teacher 
15, Assam Rifles 
C/O: 99 APO 
: Mr. Rajesh MalkoLi 
SIO: Mr. Uma N. Mal-kot.i 
Hindi Teacher 
15, Assam Rifles 
C/O: 99 APO 

: Mr. Anand Kr. Prasad 
:Mr. R.K. Pra.sad 
:Jr.Teacher 
39, Assam Rifles 
C/O: 99 APO 
: Mr. Anand Kr. Prasad 
SIO: Mr. R.K. Prasad 
Jr Teacher 
39, Assam Rifles 
C/O: 99 APO 

: Mr. Siva Kr. Roy 
:Mr. Amiri Roy 
:Hindi Teacher 
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IV.Address after service 

1.55 
I.Name of the applicant 
1l.Name of the father 
III.Design. of the office 

IV.Address after service 

13, Assam Rifles 
C/O: 99 APO 
: Mr 

* 
Siva Kr. Roy 

SIO: Mr. AmiriRoy 
Hindi Teacher 
13, Assam Rifles 
C/O: 99 APO 

: Mr. Papu Debroy 
:Mr. K. Kanta Debroy 
:Jr Teacher 
46, Assam Rifles 
C/O: 99 APO 
: Mr. Papu Debroy 
SIO: Mr. K. Kanta Debroy 
Jr. Teacher 
46, Assam Rifles 
C/O: 99 APO 

I 
2. PARTICULARS OF RESPONDENTS 
TFNAME AND 'DESIGNATION:1 The Secretary to tjj( ~ (~,Ovt .  

OFTHE RESPONDENTS 	of India, Ministry of Home 
Affairs, North Block, New 
Delhi. 

2.The Secretary 
India, Ministry 
Delhi. 

to the GovL. of 
Of Financ- (.. ~ '  New 

3-The Director General. Of Assam 
Rifles, 	Mahanideshal-aya, 
Shillong. 

4.The Inspector General of Assam 
Rifles, (North) Zakhamr-i, Koh I  j ma 
Nagaland. 

5-The Commandant 
O/A: 42 Assam Rifles 
C/O: 99 APO 

6.The Commandant 
O/A: 1 Assam Rifles 
C/O: 99 APO 

7.The Commandant 
O/A: 17 Assam Rifles 
C/O: 99 APO 

Cenj ,.aj ACMtL.iShaEJVC Tvibunal 



8.The Commandant 
O/A: 12 Assam Rifles 
C/O: 99 A1 1 O 

9 , .The Commandant 
O/A: 31 Assam Rifles 
C/O: 99 APO 

10.The Commandant 
O/A: 5Assam Rifles 
C/O: 99 APO 

11.The Commandant-
O/A: 23 Assam RifLes 
C/O: 99 APO ' 

12.The Commandant 
O/A: 39 Assam Rifles 
C/O: 99 Al-1 0 

13.The Commandant, 
O/A: 15 Assam Rifles 
C/O: 99 Al -1 0 

14.The Commandant 
O/A: 13 Assam Rifles 
C/O: 99 APO 

15. The Commandant 
O/A: 46 Assam Rifles 
C/O: 99 APO 

2.2. OFFICE  ADDRESS  OF:  1 Office of the Secretary Lo 
THE  RESPONDENTS  the Govt. of India, MinisL. ~j -., y 

of Home Affairs, North Bloc.k, 
New Delhi. 

Office of the Secretary to 
the Govt. of India, Ministry of 
Finance, New Delhi. 

Of f ice 	of 	the 	Di t -'e t' o r 
General 	of 	Assam 	P i f C" S, 
Mahanideshalaya, Shillong. 

Of f ice 	of 	t h E~ 	I n 1, ~) e c L o _r 
General of Assam Rifles, (Nor ~'th) 
Zakhama, Kohima, Nagaland. 

Office of the Commandant. 
Cei)ual AU 
	 O/A: 42 Assam Rifles 

C/O: 99 APO 

22 
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2.3. ADDRESS  FOR 
SERVICE OF NOTICE 

Office of the Command i ri 
O/A: 1 Assam Rifles 
C/O: 99 APO 

Office of the Commandaril.-. 
O/A: 17 Assam Rifles 
C/O: 99 APO 

Office of the Corrunandar ~ t 
O/A: 12 Assam Rifles 
C/O: 99 APO 

Office of the Commandaill. 
O/A: 31 Assam Rifles 
C/O: 99 APO 

10 - Office of the Commandarit, 
O/A: 5 Assam Rifles 
C/O: 99 APO 

Office of the Commaridai ~ t. 
O/A: 23 Assam Rifles 
C/O: 99 APO 

Office of the Commandant 
O/A: 39 Assam Rifles 
C/O: 99 APO 

Office of the Commandaiii-
O/A: 15 Assam Rifles 
C/O: 99 APO 

Office of the Commandaiit 
O/A: 13 Assam Rifles 
C/O: 99 APO 

IS. Office of the Commandant 
O/A: 46 Assam Rifles 
C/O: 99 APO 

1 Office of the Secretary to 
the Govt. of India, 
of Home Affairs, North Bloc)~ , 
New Delhi. 

Office of the Secretar'y to 

	

the Govt. of Indii- 	Mjjjj, ~-,j 

	

i 	_I.y o f 
Finance, New Delhi. 

Of f ice 	of 	the 	Direc- Lor 
General 	of 	Assam 	Ri f I e s, 
Mahanideshalaya, Shillong. 
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4 	Office, of' 	-or 
General of Assam Rifles (NorLh) 
Zakhama, Kohima, Nagaland. 

Office of the Commandant 
O/A: 42 Assam Rifles 
C/O: 99 APO 

Office of the Comman.dani, 
O/A: 1 Assam Rifles 
C/O: 99 APO 

Office of the Commandaril - . 
O/A: 17 Assam Rifles 
C/O: 99 APO 

Office of the Commandant 
O/A: 12 Assam Rifles 
C/O: 99 APO 

Office of the Commandant 
O/A: 31 Assam Rifles 
C/O: 99 APO 

Office of the CommE~ ndai-it 
O/A: 5 Assam Rifles 
C/O: 99 APO 

Office of the Comniandaril.-- 
O/A: 23 Assam Rifles 
C/O: 99 APO 

Office of the Commandant 
O/A: 39 Assam Rifles 
C/O: 99 APO 

OffiCE ~ of the Commandant 
O/A: 15 Assam Rifles 
C/O: 99 APO 

Office of the Commandant 
O/A: 13 Assam Rifles 
C/O: 99 APO 

Office of the Commandant. 
O/A: 46 Assam Rifles 
C/O: 99 APO 

3. PARTICULARS AGAINST WHICH THE APPLICATION  IS MADE: 

3.1 The Union of India, with a view to provjcj( -~ some 

incentives to the combat i sed/Non - comba t 1. s ed per.sonnel 
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of the Assam Rifles those who P03ted-t7 	s t a L - es of 
the North-Eastern regi ' on amongst other granted spe cial 
(duty) allowance w.e.f. 7 /11/1988, which was intr.-OdUced 
by office Memorandum No. 11,2004 14/3/83/E IV (id LeU 

14/12/1983 is denied to the applicants. 

JURISDICTION  OF THE TRIBUNAL: 

The applicants declares that subject matter of - fic I , case 
against which they wants redressal is within the 

Jurisdiction.of the Tribunal. 

GROUND FOR RELIEF: 

5.1. The Union of India, with a view to provid(z 
.! some 

incentives to the combat i sed/Non - comba t is ed per.,,,onnel 
of the Assam Rifles those who posted in the states of 
the North -Eastern region amongst other granted sJ.-)ec:j.al 
(duty) allowance w.e.f. 7 /11/1988, which was introduced 

by office Memorandum No. 11.20044/3/83/E.IV dated 

14/12/1983 is denied to the applicants. 

5.2. 	Considering the demand of the employees and other 
relevant 	aspect Govt. 	of India 	decided 	to Sanction 
grant 	of Special 	(Duty) 	allowances 	to 	t,  1- 1  e 	Non- 
combatised personnel 	by 	an 	order 	dated 	2/2/89 . vide 
order No. 11011/1'/84/FP. 	IV 	along 	with 	the 	coiribaLised 
personnel and 	this. 	order 	of 	HIS 	f.-': x C 11  E, L fl: N C), 	the, 
president of 	India 	granting 	SDA 	to 	Non -combatised 
personnel is 	very 	distinct. 	That 	was 	a 	special . order 
issued 	after considering 	all 	the 	pros 	and 	cons 	and 
eligibility 	criteria, 	which 	is 	admissible 	to 	-the 
applicants at 12.5% against the basic pay. 

5.3. The Govt. of India through the Ministry oi Home 

affairs by office Memorandum dated 3 rd 
August 2005 

clarified it to the D.G.A.R vide Memo No. A-1---i/Lr,.-'t-

ACCTS-3PP/III that all the allowances and facit_[ Lies 
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for civilian employees of the central70_V~___s'ej'-_v.j. ng 	in 
the 	NE 	region 	is 	admissible 	to 	the 	personnel 	who are 
actually 	working 	in 	the 	NE 	Region. 	But 	the 	

' 

'ojq) ~ ,j I- 

' 

i Sed 
personnel 	has 	been 	drawing/getting 	the 	said 	allowance 
and it 	is denied to the petitioners which 	is 	a 	ho 'Li le 
discrimination. 

5. 4 . That 	the 	Di vision 	Bench 	of 	the 	Hon'ble 	Gatihati 
High 	Court 	(Shillong) 	Bench 	in 	writ 	petition 	No. 	195 
(SH) 	OF 2001 by his Judgement and order dated 241*712006 
dismissing 	the 	writ 	petition 	filed 	by 	the 	Union 	of 
India 	held 	that 	the 	order 	of 	the 	President 	of-  , fi-.idia 

~ granting 	SDA 	to 	AR 	employees 	w.e.f. 	7.1.1.1988 	i:-~ a 
distinct 	and 	special 	order 	for Assam Rifles 	which was 
issued 	after 	a 	lapse 	of 	almost 	five 	years 	and 	after 
considering 	all 	the 	I pros 	and 	co ns 	and 	eligibility 
criteria. 

6. 	LIMITATION: 

The applicants further declares that this appli(
~~'al:ion 

it filed within the period of limitation as Plescribed 

under section 21 of the Administrative tribunal Act 
1985. 

7. FACT  OF THE CASE,: 

The facts of the case are given below: 

7.1. 
That all the applicants are citizen of India 

by 
birth and as such they are entitled to all the r -i-c-1hts 
and privileges guaranteed by the Constitution of I-ndia 
and the laws framed thereunder. 

7.2. 
That all the applicants -are working in ditLe-r.- ent 

companies under the 
I Director General, Assam Rif-tes. The 

applicants are non-combatised efnployee,
, 3 working tinder 
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t. 0) r; c h 
the Respondent No.3. The name of' t-h-er—app-ti-c-a-rims -d-n- d 

their date of appointments are shown as below: 	 Ai 

Sl.No. 	Name 	 Post 	Dates of 

appointments 
1 Mr. S. 	N. 	Yadav Hindi Transla or ~—IU 	0-, 0 

2 Mr.Digvijay Kr. 	Singh —HindiTeache.r'------1-0-----  --- ---- ---- /2 0 0 1 
..... ........ 3 Mr.FI avi Mohan Dwivedi Hindi Translator I 1 	8 /2 0 0 3 

4 Mrs. Rajesh Devi FA- 132,FA 2 0 

5 Mr. Mohan Ram Hindi Typist 2 1 

6 Mr. Sunil Kr. 	Singh Hindi Translator 6/12/1999 
7 Mr. Kailash Thakur 

-E, —Vi I Barber 22/1/1975 
8 Mr. Shambhu Ram Civil Sa ~ai 13 / 3 / 19 8 1 

9 Mr. Sudhir Kr. 	Jha Civil Cook 1/'7/ -.].,994 
10 Mr. Birendra Rai Civil Washerman 29/10/1993 

r. J.,B. 	Thakur Hindi Teacher 16/9/1-966 
12 Mr. R.K. 	Thakur Jr. 	Teacher 13 /_5 /19 8 3 

13 Mr. J. 	Pckhereal Jr. 	Teacher 4 	2 	0 0 5 

14 Mrs. Anita Negi Senior Teacher 2 2 0 0 5 

15 Mr. Konika Bezbaruah Staff Nurse 13/3/2002 

16 Miss Jamuna Negi Staff Nurse 6/1,1/2006 

17 Mrs Nijora Narazary Staff Nurse 13 	3 / 2 0 0 2 

18 Mrs. Sandhya Devi Aya 13 	11 / 2 0 0 5 

19 Mrs Ramawati Devi Aya 22/'//20'02 
20 Mrs. Kalabati Devi Aya 18/3/2002 
21 Mr. Rakesh S. 	Negi Hindi Translator 2 9 / 5 /2 0 0 0 

22 Mr. Anant Anand Hindi Typist -3 0 /1'1,/l 9 9 9 

23 Mr. Ajay Kumar Pandit Hindi Typist 19 / 2 	0 0 4 

24 Mr. Anand Kr. Gupta Hindi Translctt.or 1 2/ E.) /2 0 0 0 

25 Mr. Ashok Roy Hindi Typist 23/6/2000 

26 Mr. Ramayan S. Yadav Hindi '~eacher '  25/5/1987 
27 

28 

Md. 	Idrees Ali 

Mr. 	Sanjay Kr.Chanchal 

Hindi Teacher 

Jr. 	Teacher 

:3 / 2 / 2 0 0 5 

14/2 
-- - 

2 
 - 
0  . 05 

29 Mr. Verender Singh Hindi Translator 12/7/2000 
30 Mrs. Megia Staff Nurse 2/2006 

C~ 



31 Mrs. 	Kunti Devi Female Safai -----  12/7/2001 

32 Mr. Amitendra Kr. 	Singh Hindi Typist 2 0 / 8 _/__2__O___O_I__ 

33 Mr. Nabarun Deb Hindi Tra i—slator __2_4/_12__/̀­_I___ ,999 

34 Mr. Arjun Singh Verma Hindi —Transla—tor 
- 
29/ 

 - 
S 	? - 0  

1- 
 00 

35 Mr. 	B.K. 	Singh C i v i 1 P h —arma c_____j.__s_t __ __8_71) /I 9_7 —6 -  

36 Mr. Arvind Kumar Hindi Typist 1 2 / 8 	2 0 03 

37 Mr. 	Satendra Kr. 	Singh Hindi 	Tea—che 'r---------'-------*----*-----"  1. 0 

38 Mr. 	Prabhash Kr. Hindi Teacher 25/1/2005 

39 Mr. 	Nizora Gogoi Jr. T ~_acher (_)05 

40 Mr. 	Neelam Singh Female —attend—ed 

41 Mr. Raju Thapa Jr . 	Teacher 

42 Mr. Lubdha Padhan Hindi 	eacher______ 7/4/2003 

43 Miss LolL Kholia Staff Nurse _F4T7/T -9-9 2 

44 Miss Lokpa Doma Sherpa F/A-129 

45 Miss Laxmi Gurung Aya-0 ~s-------*],-6--/---]-- ~-.-/~~~ -2-0--0-5-- 

46 Mrs. 	Poonam Aya -10_3 

47 Mrs. 	Jayanti Sharma Aya - 123 '2 8/ 8 / 2 0 0 1 

48 Mrs. 	Radha Devi I ~ -/A _-O -1-3 	-7- 7 1 179 9 4 

49 Mr. Ram Avatar 
--i—ypist Hindi 61'712000 

50 Miss Parbati Pyngrope Hindi Translator 1 /7 / 2 0 0 5 

51 Mr. 	Vinod Kr. 	Nautiyal Hindi Translator 19/5/2000 

52 Mr. 	Rajesh Malkoti Hindi Teacher 4 / 2 / 2 0 0 2 
. 53 Mr. Anand Kr.Prasad Jr. 	Teacher /2 /2 0 () 4 

54 Mr. 	Siva Kr. 	Singh Hindi Tea—cher _2._ / -2-  6  -0 	_4 '  

55 Mr. 	Papu Debroy Jr. 	Teacher 31/'1/2003 

28 
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The applicants craves leaves ()f' the 

Hon'ble CAT to produce the appointment 

letters at the time of hearing. 

7. 3 Thal -, the Assam Rifles is directly under the 

General Superintendence and Control of the C(_-~ntral 

Government as per provisions of the Assam Rj.fIeF-_: Act 

1941. Under the provision of the said Act, the CenLral 



AuDin , jsti- alive Tfibunal 
29 

Govt. 	 1! C h 
is authbrised to appoint 

t y 
i I  n the Assam Rifles. 	The office of the Director G(-!neral 
is 	held 	by 	a 	person 	who 	is 	an 	active 	member 	of-- 	Lhe 

4— 

Indian 	armed 	forces 	and 	he 	is 	an 	officer 	g (-!rierally 
above 	the 	rank 	of 	Brigadier 	in 	the 	Indian 	Ariiiy. 	'Phe 
Assam 	Rifles 	is 	Created 	under 	the 	above 	r e f' e,,r ,  r e d 
Statute and function directly under the control 	0J- 	the 
Central- Govt. 	For all purposes the members 	are treated 
as soldiers of the Assam Rifles. 	Section 5  of the Assam 
Rifles Act 	1941, 	Specif ,ies the classes and ranks 	Jin the 
Assam Rifles. 	The 	service 	condition, 	pay, 	allowanc,(--,~ .s,  is 
governed 	by 	various 	Rules 	and 	orders 	passed 	1 ,-)y 	the 
Central Govt. 

7 .4. 	That the applicants beg to state tha t,  ~ he 
union ' Government, 	with a view to provide 

. 
some 

incentives to the Non-Combatised/Combatised P(Drsonnel 

of. the Assam Rifles those who posted in the States of 
the North-eastern regions, amongst other granted 
special (Duty) allowance. The original scheme was 
introduced by Office Memorandum No. 11/20044/3/83/1-:.IV 
dated 14 /12/1983- The Govt. of India by his .1..( ~ L.Ler 
dated No. 11011/1/84-FP.IV dated 3/3/86 clearified Lhe 
Govt. Policy and accordingly respond.ent No. 3 was 
informed by the said letter that SDA is not adJTIj.S.9j.b1e 
to the 

' 
civilian Non-Combatised officers /employees. But 

considering the demand of the employees anc-I oLher 
relevant aspect the Govt. of India decided to Sariction 
grant of certain allowances viz. SDA,. sp e c i a 1 
compendatory (Remote locality) Allowances Vjz. ISCA 
(RL) by an order No. 11011/1/84FP IV dated 212189. 

The relevant portion of the notifica
~ ion is shown 

below: 

( 1 ) Combatised personnel 	Item (iii) in para 1. of 
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(including Cadre Officers) 

in battalions of Assam 

rifles and the combatised 

personnel (including Cadre 

Officers) in static 

Formations(such as offices 

Of DG, IGP, DIGS, Range 

Hors. Training Centre etc.) 

and other units 

(Maintenance Groups, 

workshops etc.) of Assam 
Rifles. 

Mini,stry of Finance O.M. 
No. 11 / 20 014/3/83-E-IV 

dated 14/12/83 as amended 

from time to time, read 

with their O.M. No.20014 

3/83-E-IV/II dated 29/10/86 

their O-M No.II.2001-4/,-3/83- 

E.IV dated 15/7/88 arid Min 
of Fin. O.m. NO.F.2001.4/16 

86.E.IV/E-II(B) 	dated 
1 /12/08. (This is in 

modification of Sanction 

issued in MHA letter No.'rI 

27012 /31/85-F]:) ,II dated 
6/4/87 . ) 

(ii) Non combatised 

civilian personnel 

personnel((including 

officers) in battalions 

of Assam rifles and in 

static formations (such 

As officers of DG, IGP, 

DIGs, R Range Hors, 

Training Centre etc) and 

other units (Maintenance 

Group, workshops etc) of 

Assam Rifles. 

Same as above (Th:is is Jn 
Modification of the 

sanction issued vide j.Le[n 

(3) of para-1. of MHA -letLer 
No. 11 . 01 1/l/84-F'P. IV dated 

3/3/86). 

'4.- !~ UT 
?1LW-1A,ajj%t; T,lbLnid 

7 
J D 

(,h 

The type copies of I:h(.! said 

order is annexed herewj.l:h and 

marked as Annexure-A. 

7.5 . . That the applicants beg to state that order dated 
2nd Feb, 89 vide No. 1 1011/1/84/FP IV was issued with 
the concurrence of the ministry of finance vide MOD No. 
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5(72) E dated 7/11/88 and .3 /1/8 9 

and integrated Finance Division of this ministry vide 

their Dy. No.4744/(Ho/88) dated -//12/88. 

10:;~- 

-C~ 
-4- 

7 .6. That the applicants beg to state 	t ~1 a L 	the 

Government of Tndia granted certain incentives Lo the 

Central Civilian employees appointed in the 11( --)rth 

Eastern Region. One of the incentives was payriien(. of 

SDA. The applicants are bound to served any where in 

India where Assam Rifles units are located. 1. t. w as 

specifically mentioned in their appointment letters 

that they are liable to serve any where in Ir idia where 

Assam Rifles Units exist. Though the applicants are the 

Non- combatised employees they are the part and par , cel 

of the Assam Rifles organization. They are Liah].e to 

serve in hard/soft/insurgency/reinote/difficult.y ar
~~ruars 

in North Easter State and NE Council and have Lo stay 

with the combatised personnel. 

7. *7 . . 	That the applicants beg to state t[iat -  the 

Director General of Assam Rifles issued a Memorandum 

dated 6/6/98 whereby he inform the Ministry of Home 

affairs that SDA is one of the concession/ f aci I ities 

extended to the Non -combatised civilian emp.-I oyees 

serving in the NE Region w.e.f. 1/11/1983 sanctJoned by 

the Ministry of Finance Vide Office Memorandum dal-ed 

14/1.2/1983. 

7.8. That subsequently, consequent to Fourth Central 

Pay Commission recommendations, the above 

concessions/faci.lities were modified and two more 

concessions were given with effect from 1/12/1983. It 

pertinent to mentioned that the Assam Rifles proJected 

to the Ministry of Home Affairs for extension of t-.he 

above concessions/facilities including SDA t o the 

cornbatised/non - combatised civilian personnel of 7  Assam 
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Rifles on the analogy that all these concessions 

including SDA were available to the employees of other 

CPOs like BSF, CRPF, etc. similarly situated in (Ji( ~ NE 

Region. Subsequently, all this concessions excej: ~)(- . DDA 

were also extended to the combat-ant employees of A.ssam 

Rifles with effect from 1/11/1980 vide Ministry of Home 

Affairs letter dated 4/4/1987.The communication -fijrt.her 

mentioned that consequent to change over o f pay 

structure of Assam Rifles personnel from Army paLtern 

to CPO patern from l/l/1988 following Fourth Cen t ra 1 

Pay Commission recommendations, SDA on the analogy of 

other CPO like BSF, CRPF etc. was also extended to both 

combatant and civilian employees of Assam Rifles, with 

effect from 7/11/1988, with categorical mentior-)ed of 

the civilian staff and officers o f a I I L a L i c 

formations of Assam Rifles including DirecLorate 

General, Assam Rifles, vide Ministry of Home Affairs 

letter dated 2/2/1989. 

~ .9. That the applicants beg to state that Govt. of 

India, through the Ministry of Home Affairs by office 

memorandum dated 3 rd August, 2005 vide Memo No. A-

1 /3/INST -ACCTS-3/PP-III, clarified it Lo the D.G.A.R. 
of that allowances and facilities for Ci.v.L-1 ian 

employees of the Central Govt. serving in t ~ie Sl --~--iL.es 

and Union Territories of North -Eastern Region, Andaman 

and Nikobor Islands and Lakshadeep would admiss.i.ble to 

the personnel who were actually working in thE ~ North-

Eastern Region. This office memorandum was issLied with 

t he concurrence of Ministry of finance, DepartMerlL Of 

Expenditure-E-II(B) Branch vide the UONO NO 31. 15/05 

dated 10/6/2005 and integrated Finance Divisioi-i (j L-hat 
Ministry vide their Dy. NO. 748/Fin.11/05 (3,71 t, e d. 
3/8/2005. 

:  'T -.1 -A --' ~ !~A'4~~ 

TiibunLl 

D E C 
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A 	type 	copy' 	-e 

memorandum 	is 	annexed 	herewiLli 	and 

marked as Annexure-B. 

7.10. 	That 	the 	applicants beg to state 	that 	respondent 

No. 	3 	disputed 	HIS 	EXCELLENCYES 	Hon'ble 	PRESIDE NT 	OF 
INDIA'S 	order 	granting 	SDA 	dtd. 	2 nd  , 	Feb. 	1989 	by 	not 

payi, ng 	the 	same 	to 	the 	applicants. 	The 	S DA 	is 
admissible to the applicants at 12.5% of the 	pay. 
Put 	the combatised personnels are drawing SDA 	w~ iii.clj is 
denied 	to 	the 	applicants. 	Hence 	violent 	discrindn.aL.A.on 

has 	been 	made 	out 	to 	the 	applicant- s. 	T I i t),, ; 	the 
applicants 	rights 	to 	equal 	trE ~atments 	as 	guaranLeed 

under 	Article 	14,16 	of 	the 	Constitution 	of 	India 	has 

been clearly infringed and violated. 

7. 11 . That the applicants beg ,  to state that ord(-- ~ rs of 

the HIS EXCELLENCY's granting SDA to Assam Rifles Non-

combaties personnel w.e.f. 7/11/88 is distinct. Tfial:. is 

a special order issued after considering all. Lh( - -~ pros 

and cons of the eligibility criteria and respondents 

are not justified to refuse the benefit of Lh(. ~ or.der 

dated 2 nct  Feb, 1989. 

7.12. That the applicants beg to state that the 
applicants approached Jointly and pers on a -1. -L y the 
respondent No. 3 in many occas- . Lons, but it is of-  no 

response. 

The applicants crave leaves of 

the Hon'ble Tribunal to prodUC(-A the 

copy the said applicants as and w ~ien 

called for. 

7.13. That the applicants beg to state that non -payrtient 
and discontinuation of the SDA to the applicants is- 
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violative 	of 	Article 14, 16 	and 	21 	of 	the 	Constitution 

of 	India 	whereas respondents 	paying 	it 	11-~ o 	the 
combatised 	personal depriving 	the 	applicants 	and 	said 

arr .ear due to applicants constitute property within the a 
meaning 	of, Article 300A of 	the 	Constitution 	of 	India. 

The respondents 	are denying the SDA to the applicant 

s 

without 	authority of 	law 	as 	has 	been 	done 	in 	the 

instant case. 

7.14. That 	the applicants beg to submit that ~ D.. is 

settle principles that in cases of non -payment of 
arrear due to the persons the liability of the Govt. to 

pay interest at market rates commence from the date of 

non -payment and any capable delay in settleme nt and 

disbursement thereof, the party responsible must be 

visited with penalty of payment or payments in interest 

at the current market rate till actual payments. 

7.15 That the applicants beg to state that the flon'ble 

Gauhati High Court.  dismissed the writ.. peti.tioii No. 

195 (SH) of 2001 filed the Govt. of India with the 

following observation: 

The orders of the President granting special. Duty 

allowance to Assam Rifles with eff ect from 7.11.1.988 is 

a distinct and special order for Assam Rifles which was 

issued after a lapse of almost five year 
. 
s a n d a f t er 

considering all pros and cons of the e 1 i g i. 1:) 1 i t y 

criteria. For that reason we are of the view that-  the 

decision of the Hon'ble sup 
I 
 reme Court in Vijay Kumar 

(Supra) cannot be a sound basis for withdrawing the 

benefit given to the non -combatised civilian euip.loyees 

with the sanction of the President. It is more so 

because this notification was not under consideration 

of the Hon'ble Supreme Court in Vijay Kumar (Supra) 

The notifitation reflects independent policy (Jecision 
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of the Union and, hence, it shall hold the field unless 

modified by the competent authority". 

A photo copy of t h 	said 

Judgment and order dated 2d 	0 6 

passed by the Hon'ble GauhaLi. Hii.gh 

Court is annexed herewith and rriarked 

as Annexure-C. 

7.16. ]-hat the Applicants beg to state that chal-lenging 

the said judgement and order da ---ed 24/7/06 the Ur')iori of 

India filed a special leave petition before the fton'ble 

Apex Court invoking the jurisdiction under Articl-e 136 

of the Constitution of India assailing the legalii.t.y of 

the said judgement but by his order dated 2()/2/07 

Diviion Bench of the Hon'ble Apex Court dismissed the 

said Special leave petition. 

A type copy of the said 

order is annexed herewi.1-h and 

marked as Annexure -D. 

7.17. That the applicants beg to state that by an order- 
dated 20july 	2007 	1.11018/89/2000 law, 	the respondents 
granted special duty allowance to civilian erriployee,,,; 	of 

Assam Rifles 	in 	view 	of 	the 	CAT, Guwahati Hiqh 	("ourt 
order dtd. 	19/12/2000  in O.A. 	NO. 2003/98. 

CeDtral 	AuMa.1',;[;u&Ye Tiibunal 

IT -MMI ;-JV41;Y 
ch 

Type copy of the said order-

is annexed herewith wiLh and 

marked as Annexure-E. 

7.18. 	That the 	applicants 	submit that it 	is seLtled 
principles of 	law that when an amount legally due 	to 

the party was not paid, 	the party responsible 	f ,-Dr w.ith 
holding 	it must 	pay 	interest 	at the rate 	consi.d(, red 
reasonable as 	such 	respondent are liable L () 	pay 
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interest on the outstanding amount at the current. 

market rate. 

J~ 

7.19. 1 hat it is fit case for interference of the 

Hon'ble Tribunal and the applicants are en1 --j-t-- .1.n(-J w a 

direction from this Hon'ble Tribunal to the respondents 

for,  release the said arrears of SDA and to contji-it.ie to 

the same. 

DETAILS  OF REMEDIES EXHAUSTED 

That the applicants declares that they have avail ' all 

the remedies available to them. 	- 

MATTER  NOT  PENDING WITH ANY OTHER COURT ETC. 

That the applicants declares that the maLter req, -Arding 

in which the application have been made is not pending 

before any courts of law, any other authord-Ly or any 

other branch of the Tribunal. 

RELIEF  SOUGHT., 

In view of the facts mention in para 5 above t.he 

applicants prays for the following releif: 

IL is prayed that Your Lordship WO Ll 1 d (.3 1-  ~i C i 0 LJ S 1, y 

be pleased to direct the respondents to releaSE.' -11)(I to 

pay the special (duty) allowance to the applicanf -~ .,3/1-lhe 

arrears of special (duty) allowance alongwith int.erest-

at the current market rate from the date of due Lill 

realization and to continue the same as introdticed b~ 

the Govt. of India as specified in para 7 after hearing 

the parties and perusal of records. 

~T 
Ce iltfa l 

1 3 DIF 
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11. INTERIM ORDER IF ANY PRAYED FOR: 

Pending final decision, in the facts and circ.ufii,~ ;i ari(*.,.es 

as of the case, it is prayed to pass an interim order 

as Your Lordship deem fit and proper. 

12. WHERE  AND WHO THE APPLICATION IS FILED: 

T he application is presented personally before the 

Registrar, Central Administrative Tribunal Gauhati 

Bench. 

13. PARTICULARS  OF THE POSTAL ORDER. 

Post order in respect of the application fee 

 No of India postal order 	C_-, Z- 	i?~ 9 	X 1? 	1~ 271 

 Name of Post office Guwahati 	46 r g 

 Date of issue Do 	1 '3 	to 

(i.v) Post office at which payable 	Do 

14. LIST OF ENCLOSURES: 

 Annexure-A Order dated 2/2/1.989 	issuecl 
2/2/1989 Vide Memo No. 

 Annexure-B Office Memorandum dated 	3/8/05 
3/8/2005 issued vide Memo NO. 	A- ]- -- ,'3/l.NST- 

ACCTS - 3/PP-III 

 Annexure-C. Judgement and order d ated 
24/7/06 24/7/06 passed by the Divis. 1 o n 

Bench of the Hon'ble Gauhat-i 
High Court in writ petition No. 
195 	(SH) 	of 	2001. 

 Annexure-D Order 	dated 	26/2/2007 	pas ~3(~1~d 	~.)y 
26/2/2007 the Hon'ble Supreme in SLP 

(Civil) 	NO. 	(9) 	2962/07 

5., Annexure-E 	Order datE~d 20/7/2007 isstied 
20/7/2007 	vide Memo No. 	1. 11018/89/ 

2000/Law. 

CcDliai 	T,jbwial 

TZ;71T 



VERIFICATION 

I Mr. S.N. Yadav, SIO Late Shri Ram Yadav, aged 

about 00 years, HQ, IGAR (N) C/O 99APO D.J..sL.rict: 

Kohima for myself and on behalf other appiicariL. ,:; duly 

authorised by them to hereby verify that the conLenLs 

from para 1-14 are true to my knowledge and belief and 

I have not suppressed any material facts. 

Signature of the app -Licant 

Place: C-c-Lkoa-61-11 

Date: 	2- 2- f 0;~- 

Tribunal 

71 
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No. 11011/l/84 - FP.IV 
Government of India 

Ministry of Home Affairs 

New Delhi, dated the 2 nd  Feb' 89 

To, 
The Director General 
Assam Rifles 
Shil-Ling - 7930011. 

Subject: Grant of Special (Duty Allowance and Speci ~--il 
Compensatory (Remote Locality) Allowances to 
Assam Rifles personnel posted in the States 
and Union Territories of North E,astern R( --, gion, 
Andaman and Nicobar island and Lakshadweep-
Grant of Sikkim Compensatory Allowances 
sanctioned regarding. 

Si r, 
I am directed to convey the sanction of the 

President to the grant of the following allowances to 
the personnel in Assam Rifles with f fE~ Ct ~f r o-m 
7.11.1988: 

Cate ory of personnel 	particulars  of O.MS requlat.-ii.nq 
Entitled to allowance 	the allowance 

Combati-sed personnel 
(including Cadre Officers) 
in battalions of Assam 
rifles and the combatised 
personnel (including Cadre 
Officers) in static forma-
tions (such as offices of 
DG, IGP, DIGS, Range Hors. 
Training Centre etc.) and 
Other units (Maintenance 
Groups, workshops etc.) 
of Assarn Rifles. 

Non combatised 
personnel (including 
officers) in battalions 
of Assam Rifles and in 
staltic formations (such) 
as offices of DG, IGP, 

Item (iii) in para 1 of 
Ministry of Finance O.M. 
No.II-20014/3/83-EI-IV dated 
14/12/83 as amended from 
time to time, read with 
their O.M. NO. 200.14/3/83- 

E - IV/II dated 29/10/86 
Their O.M. No.II, 20014/3/ 
83 -E.IV dated 15/7/88 arid 
Min of Fin. O.M. No.F.20014 
16/86,E.IV/E- -rT(B) 	da ~ ed 
1/12/08. (This is in 
modification of sancl.Lor) 
issued in MHA letter No...11 
27012/31/85 - L'P.11 dated 
6/4/87) 
Same as above (This is in 
Modification 	of 	the 
sanction issued vide itern 
(3) of para I of MHA -letter 
No. 1-1011/l/84-FP. 1.V dated 
3/3/86). 

cv 



DIGs, Range Hors, 
Training Centre etc) 
and other units 
(Maintenance Group, 
workshops etc.) of 
Assam Rifles. 

Same as indicated agai.nst-
items l(i) above Ministry 
of Finance O.Ms.No. 
20014/6/86-F'.1-V 	dated 
23/9/86 	and 	2'7/4/87 
(Meghalaya) No. 20014/'7/ 
(Assam) 	NO. 	20014/10/86- 
E.IV 	dt. 	23/9/86) 	and 
22/4/87 	TY-  i ~ ID u r a 
NO.20014/2/86-E.V 	da ted 
23/9/86 	and 	16/4/8 
(Mizoram) 	No. 20014/9/86- 
E.IV 	dt. 	23/9/86 	and 
22/4/87 	(Nagaland) 	and 
16/4/87 (Manipur) No. 
20014/4/86-E.IV dt. 23/9/86 
and 22/4/87 (Arunachal 
Pradesh) also refer. (This 
is in modification of MHA 
letter No. 27012/*31/85- 
FP.II dt. 6/4/87). 

(2) Special Compensatory 
Allowance (Also called 
as Special Compensatory 
(Remote Locality) 
Allowance 

Category of personnel as 
Mentioned against item(i) 

(3)Sikkim Compensatory 
Allowance 
Combatised as well as 	Ministry of Finance O.M. 
Non-combatised personnel 	No.20014/8/86 -E.IV dalted 
(including offi-cers) in 	23/9/86 and 22/4/87. 
Assam Rifles posted in 
Sikkim. 

with 	effect 	from 7/11/88, 	the 	As s a rTi 	Rifles 
personnel who were in receipt of special compensatory 
Filed Area Allowance (as in the Army) will, cause to 
draw the same. 

The above sanctions are not applicable to Army 
Officers/ personnel; on deputation to Assam Rifles. 

4 	This issue with the concurrence of the Minist.t - y of 
Finance Vide MOD NO. 	5(72)E. 	dated 	7 /1 1, / 8 8 	and 



F.89/AS(E)/89 dated 13/1/89 and Integrated Finance 
Division of this Ministry vide their DY.No. 
4744/(HO/88) dated 7/12/88. 

Yours faithfuldy 
S/D 

(M.M. Sharma) 
Deputy Secretary to the Government of. *  ~1.ndia. 

No. 1.1011/l/84 - FP.IV dated New Delhi, the 2 d Feb. 89. 

Copy  to: 
The pay & Account Officer,,Assam rifles, Shi'Llong. 

' 	
The Accountant General, Assam, Meghalays, etc. 

Shillong. 
Finance - III, Ministry of Home Affairs. 
Ministry of Finance, Deptt. of Expenditure 
(E.III Branch). 
Ministry of Finance, Deptt. of Expendature (C.IV 

Branch). 

Liaison Officer,'Assam Rifles, New DE ~ lhi. 
20 Spare copies. 

Sd/- 
(MM Sharma) 

Deputy Secretary to the Government of India. 

e,erjified to he  truc COPY ~kO 
L 	(3 6111-li-) 

_t rie"11- 

~~I%J^ 

9 
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XURE -B 

Memo No.A-1-3/INST-ACCTS-3/PP-II1 

North Block, New Del.hi 
Dated, the 3 rd  August, 2005. 

OFFICE MEMORANDUM 

Sub: Allowances and facilities for civilian employees 

of the Central Government serving in the States 

and Union Territories of North -Eastern Region, 

Andaman and Nicobar Islands "and Lakshadweep. 

I am directed to refer to this Ministry's 'Letter 

No. II - 27012/31/85-FP.II dated 31/3/1987 vide which the 
CPF Personnel posted in the North -Eastern Region and 

not having their head quarter in the N.E. Region were 

not getting special (duty) allowance because of.' the 

condition that the Hqrs of such personnel should also 

be in North-East. 

2. 	The matter has since been examined in consultation 

with Ministry of Finance and it has been decided to' 

consider and allow the claim of CPF Personnel. deployed 

in N.E. Region whose Headquarter is located outside the 
N.E. Region in 'the light of criteria laid down in 

Finance Ministry's O.M.NO.2ob14/3/83-F.IV dated 
14/12/1983 read ' with O.M. NO. 11(5) 87 - E da ted 
29/5/2002. It is also clearifiE!d that this allowance 

would be admissible only to the personnel who are 

actually working in the N.E. Region. 

3. 	This issues with the concurrence of Ministry of 

Finance, Department of Expenditure, E - II(B) Branch vide 
COPY 



their UO NO. 315/05 dated 10/6/2005 and IntegraLed 

Finance Division of this Ministry vide their,  Dy. 

No.'748/Fin. 11/05 dated 3/8/2005. 

Sd/- III-egable 

(Renjanesh SahEal,) 

Director (Police Firt ~)rice) 
Tel.No. 2309-2123 

DG of Assam Rifles, BSF, CISF, CRPF, 
Shillong (Meghalaya)/New Delhi 

Copy to: 

(Sic) 
(Meghalaya)/New Delhi 

FA, Assam Rifles, BSF, CISF, CRPF, 
Shillong (Meghalaya) /New Delhi. 

PPS to JS(P) for information of JS(P) 

4.IFD (Fin. II), MHA 

5. PFI/II/V/V Desks, MHA 

6.Guard File (PF. III Desk), MHA. 

ITBP ~Atid SSB 

ITBP and SSB 

Sd/- Illegible 
(M.S. Kalania) 

Under Secretary to the Govt. of India 
Tel. No. 23092214 

copy 

j4dvOcate 
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WRIT  PETITION No 1 95 (SH) OF 2001. 
T 

1. The un 1011  Of 11101a, rel)tesellted by the Secret-ary, Mi 'lls trY Of Home Affairs, Govt. Of India, North Block, N W 

2- The Secretary to Lhe Govt. 
)f Inala, MillistrV of Firlalice Wep. - tillent of EXPenc.1 1ture), NeW Delhi. : - 

....... ....... 

IN THE GAUHATI -flIC;Ij COURT 	Avow (The High Court Of ASsaill, Nagaland. Meghalaya, Manlp. 
r, Tripura, Mizoraill and Aruna ~llal Pradesh 

Cenual 	Tribill 
"""LONG  13~NCH) 

Wk  

3. Tile birc-ctor General, 
Assaill Rifles, swilolig .  

4- Dei)utv Controller, 	I Pay, & Accoullts Officer (Assar. Rifles) 
Ministry of Ho'nie Affairs, 
LaltUnikhrah,'S111110119 .  

-Versus- 

Shri R.S. Patilak all(I OLIlers.,: 

The CentralAdniiijisLrative Tribunal, 
GUWahatI.' 

........ RES L P-01  QENTS 
PR ESENT THE HON'BLE "R- JUSTICE 0. BISWAS -THE HON'BLE IVIR. JUSTICE T. VAIPHEI 

For the petitioner 
Mr- S.C. Shyam, 
C.G.C. 

For thle resPondent 	
Mr.B.C. Das, Sr. ACIvocatc 
Mr. B,N- DUtta. Advocat(.:, 

C  P  

AY-4, mop 

0 



- Ilate'of Hearing 

Date of Judgment and 
Order 

24.07.2006 

24.07.2006 

JUDGMENT AND  ORDER 

,?D 

By D.  g1swas,  j, 

This writ petition is directed against the common 
JUrJgmenL and order dated 19.12.2000 passed by Lh ! central 

r\U min Istra Live Tribunal, Guwahati Gench In O.A. Nos.203, ',-17, 222 of 

1998, 225, 2-58, 012, 372, 144, 194, 285, 379 and 442 of 1999. The 

respondents have- been working as non-combatise I civilian 

.employees in clifferent capacities under the Director (,enel -al of 
ASS3111 Rifles. Dispute arose with regard to payment of Special DULY 
Allowance (SDA) which was paid to Weill In pursuance OF the 
notification dated 2.21989 Issued by tile Ministry of Honic. Affairs. By 
this notification, the Government, of India permitted I vinlent of 
SpeCla! DULY Allowance to non-combatised civilian personnel 
ilICILICH119 officers under the Battalion of ASSam Rifles and static 
formation (such as offlCCS Of DG, IGP, DIGS, U.-inge 11(1;5. Tralnhig 

CenLre etc.). Accordingly, the respondent s were paid i )eclal duty 
allowance. It may be mentioned here that the concept of payment 
of Special Duty AVowance was first introduced by the Gok !rnment of 
111dit'i In UIC siol:lflcaLlon OaLed 14"' DOCCIllber. 1983. P1.) posals for 

pay 1-nent of'the allowance to tile civilian employees 01 tile Assam 
[Rifles was initially turned down by tile MmIsLry. of 14( me Affairs, 
Governinc, nt of India v1de letter dated 3.3.1986 oil Me (Iround that 
Lhe Assam Rifies personnel and civilian non-cornl)aW 

. 
;(-3d offIcOrs/ 

employees do not have all India tratisfer iiabi.1ty. Thereafter, the 
Ministry of iiome Affall'S, Government of India witli ~mcurrence of L 
Lhe MiniStrY Of Finance Issued tile nol:ifical:i6n Cla ed 2.2.1989 

. oermiti:ing payment of Special Duty Allowance t 	the non- 
Combatised civilian personnel of the Ass ,)111 Rifles. Tile ~ameflt given 

V: 

U 

YO 



"VtY Ulls 110tiFicatioll was withdrawn 
by tile "OtiC. atioll. dated 

y 
12.1.-1996 with direction for recover 

Of the allowance paid tO,thenl after 20 . 9 . 1 994. Tile learned Tribunal 
Mo 	 held that till urvice 110 anuUM dated 2.2 

' 

 1989, 
Whereby tile Civilian,!:-collib 

: 
atisecl ernplOyees have been 

granted tile allowance . Is a JistInCt 111CIPI)endent policy rjecisloll 	 a-lid 
Of the Government of 11 -1:11a, and the 

decision to i)ay has been taken irresoective 
Of all Ift,11a transfer liability. The 

Tribunal set aside tile Inipug l ied 11  OLIflical ion holding 111ter 
: 'alia Lhat ' 

refusal to grant 'Special Duty AllowaIce to the applicants is WitllOLItJustificati011 and tile steps taken 
fot recovery of . the amount alreadV pai(I IS UnJuStified. Ful-ther directic. n has been 

given to the alltliority to refund tile at 
already I ecovel-e c l 11) Pursuailce of the i '  

12 . 1 -1996. 	 n1pugned not ' fi c- ,  i011  dated 

2. 	We have heard 
Mr-  S.C. Silyam, learncd CCI]Lral GOverntilent COUllsel 

fOr the I) etitiOilel - S- Also 11 - 
learned senlor counsel 	eard Ml , . B .C.  Djs.  

learned COLIllSel. 	
for tile respondents as well as Njr. BN' . DtIttj ,  

3. . 3% 	Vve 11ave exaIllilled tile  "O" ficati011s dateci 4.1-2.1983, fro 1986, 2.2. -1989 .111(j 12.1 ~1996 ISSUed by tile GovL3f'l 'filet ,  t Of fildia III Li.me to Ll ll)e. We jl ~lve also  COJJSI(11~ 1. , 

HOWble SLII)I'eille COLIrt .111 	
ed tile (iecisl, If, of tile 

and ' 	U111011  Of 111dia and OtlletS -V S.
. V aY Kumar Ot 

' 
hers, reported in 1994 

SUPP (3)  SCC 6,19. We find 110 reasoll to disagree With the'  vleW expressed by the learned Tribunal !Aiat While 
granting Speclal Duty Allo'Wance to '  tile noll -conibatal t civilian employ ees Of the static formatioll of 

the ASSaIll Rifles. tii Ministry took note of all Its earlier office memorallda anci took a oliscious 

1"
clecis i 011 

 to i)ay SPecial DLItY Allo'wance to tile flon-cr,"batised Civilian elfI)lo yees  of  t1le 
Assaill Rifles. The "Otification 

FeDruary, .1989 was issued 	dated '2 -d 
with sanctioll ol, tile President of India  gr.antIng paYfllent Of Special D1ltY Allowance witil Cffe , .t fro,,, 

op 0"'
C' "'Ot 



r 

	

-1 , I)e not ificatic),, Cl,"Led 2"" 	196,g 	to 1) (-, a C011SCICLIS 	(ICClsioll 	o f 	tit 
e 	Ultioll 	Governnic-lit 	after (7,011sid0ratioll of ~111 	factors ilicIti(lilIg sel.ktj ~ p . cow Mans of 

the employees serving in tile Assam Pif.l(-!S .  I'l lt, 111t i loriL . 'I , IOWeCI  
payllielit of tile JIIOWallce I ( I)OWillg fLlIIV well Lhat sucil civiliall 11011- 

C c0 '1'b_Qc'llL Officers and persollilel Of ASSIm Pti(JeS CIO not 
: 

~",have all 
India t'I'allSfel' llal)illtY. Therefore. the noLificltioll iSSUe 
Government of 111cpa gl--,Illtillg 	

. OV the 

SPeCial DUtV AlloWance IS llot e I a ta 131 e 
to tile earlier Office "llel1lorancla. me (lecisioll I -eflectec,! Ilf tills 
1 l0!'ifiC;lLi0ii i'~ (I 1 SUilCL aiicf 	of  ' 	- lie - (Ir,  tile cm 	. 1 	. Cl, 011 .  Ti l l s  

VieW fill(IS SL1I)P01'L from tile jve , , ,,, e ,, tS  of  tile  k,~

,rit Oetiti mers All 
their wi,it(f,11 st.lLemcilt St

11)lllitl.CLl 00f01*e tile . 	
O.A. 

No,207/1998. III pal , a_3 of 
tile sai(I WlMen statelllc..111 ,  it i S St , . 

tllclt tile Orders of the President grailtilIg S0 120,11 DUIN Allov, -Ince to 
Asscirn Rifles witil effect ff'011i.7.11.1933 is a (listi lic t alld SPec ;  )I order 
for Assam Rifles wilicl, MIS iSSUecl atter a 

13 I )SO Of all"Ost fi e , years 
a ll cl after CO"Sidering all I)ros and Coils of Me c-ljgji)jIitv cril ,  ria. For 
tills I'e ,'sOIl We are ortlip vic- ',A/ tl! ,)t the deCiSion Of Alle Hon'ble 

I SLIDrerne Co.url" in 'Vijay "Uma'* (SuPra) canno 

' 

t be ak sound oasis for 
w i l- 1101--IM".9 (Ale benefit givc-1, tO Me non.00mbatjSer0"cik/iIlall 
ell.1 1)10yees With the sanctioll of tile Presicipily .  it is 11 , )r  c C So because 
this Ilotificatioil was lot under C011sicleratictil of the I ion'Ne 
SUpreme COLII'L ill ViiaY KLIlliar iSUPI -31. Tile tiCitifiC, tiol, 1 of lecLs 
ifidepenclelit policy Cl ec i,.i oll  of (110  . Union alld, hellice, it sh. If hold 
tile field LIIlleSS 1 110clified I)v tile coalpeteelt 	as Ili icaLed 
herei. 1 1I)efore. 	Wp~ 	fill(I 	1 10  (11*0j,111c, 	

11 	tile 
jUCI (Jill 0 l"It' ~11 )(I Ordel' of Me 

X 

11 ,  tile rr:,SLllt, tile virit oetitic i l i s cli sill i sse '  

0, 	1 -1 ~J t (.1 	......... .. 

l ifi ed to be 	
r-'7Y 

Cerl 	i 46tit  Ad ~ ocate 



ANNEXURE-D 

	

COU ~T NO. 5 	Section XIV 
ZT 

U  P'  R~ ' E  M E,*,*n 	U R T 0 F I N D I A 
RECORD OF PROCEEDINGS . 

Petitioners(s) for Special Leave to Appeal ((-"'ivil) 
NO.(s).2962/2007 

(1'rom the judgement and order 24/07/2006 in Wl-  No. 
195/2001 of the High Court of Guwahati, Assam) 

Union of India & Ors. 	 Petitioner(s) 
Versus 

R.S. Pathak & Ors 	 Respondent(s) 

Date; 26/02/2007 This petition was called on for 
hearing today 

CORAM: 
Hon'ble Mr. Justdce H.K Sema 
Hon'ble Mr. Justice D.K. Jain 

For petitioner(s) Mr. R. Mohan, ASG 
Mrs.Binu Tamta, Adv. 
Mrs. B. Sunita Rao,Adv. 
Mr. Shanti Bhushan Chaubey, Aciv. 
Ms. Sushma Suri,.Adv. 

For-  Respondent(s) Mr. N.R. Choudhry, Adv. 
Mr. Somnath Mukherjee, Adv. 

Upon hearing counsel.the Court made the following 

ORDER 

We see no reasons to interfere. The Special Leave 
peLiLion is dismissed. 

S/D 	 I S/D 
(Ravi. P. Verma) 	 (Anand Singh) 
Court Master 	 Court Master 
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Civil) No(S). 2962/2007  
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Mrs J31n-o Tainta, Adv ;dv.  

5~jjnj.,tei Raor Mrs. 	tj Bhuvhan Chaubey ,  
4, 	 Mr. Shun 

Sualinta Surl,Adv. 
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EXURE-E 

Tele No.2705016 	By SDS 
Mahanideshalaya Assam Rifles 
D'Irectorate Genera Assam R.ifles 
Shillong - 793011 

1.11018/89/2001 - law 	20 July 200 -/ 

Headquarters 
Inspector General Assam Rifles (North) 
C/O 99 APO. 

GRANT OF SPECIAL  DUTY ALLOWANCES (SDA)  TO  CIVILIAN 
EMPLOYEES  OF  ASSAM  RIFLES IN VIEW  OF CAT,  GUWAHATI 
ORDER  DATED 19,12.2000  IN  OA NO 203/98 - RS  PATHAK & 

OTHERS  AND  THE SERIES 

Ref your Sig A 6844 dated 17.07.2007. 

It is intimated that MHA vide its letter (JO NO. 
27013/04/2007 - PF.IV dated 13.07.2007 di r e c t e d t o 
implement the CAT orders dated 19.12.2000 iri resp(- ~ (,- L of 
the petitioner only. 

It is further intimated that vide the said order,  
dated 19 Dec 2000 the CAT, Guwahati also considered & 
disposed of the following Original Applications: 

 O.A. NO. 	207/1998 Shri H.N.Sharina 	& 	24 	Others 	(Sri No.2) 
 O.A No. 	222/1998 Shri B.K. 	Chatterjee 	& 	31 Others 	(Srl.No.2.) 

MO ~ A. NO.225/1999 Shri S.K. 	Dhar & 23 Others 	(Sri No.4) 
 O.A. NO.268/1999 Shri V.S. 	Sarma 	& 	86 Others 	(SrJ. 	No..5) 
 O.A. NO.312/1999 Shri K. 	Choudhury 	& 	6-7 	Ot]-i(-.!j- s 	(SH 	No.(,) 
 O.A. NO.372/1999 Shri S.D.Bhuyan 	& 	41 	Othez ~ s 	(Sri 	NO.V) 
 O.A. N0.144/1.999 Shri AC Chanda & 	19 Others 	(Sri No.8 )  

00 O.A. NO.194/1999 Shri B.C.Roy 	& 	20 Others 	(Sri 	No.9) 
 O.A. N0.285/1999 Shri S.C. 	Kar 	& 	09 Others 	(Sri 	NO.30) 
 O.A. NO.379/1999 Shri M.R. 	Chakraborty & 	78 Others 	(Sil No.1.1) 
 O.A. NO.442/1999 Shri A.M.Kumar 	& 	5 	Others 	(Srl. 	Mo.]', ~ ) 

(1) O.A. N0.129/2000 Shri K Bayan 	& 	1154 	Others 	(Srl 	No.1.3) 
00 O.A. NO.166/2000 Shri BN Deka 	& 	0`5 Others 	(Srl No.14) 

 O.A. NO.168/2000 Shri Dr. 	Ajit 	Bora 	(Srl 	No.1.5) 
 O..A. NO.284/1999 Shri GB Singh & 	98 Others 	(Sri No. 	16) 
 O.A. NO.109/2000 Dr. 	P.K. 	Singh 	& 	06 	Others 	(Sri 	N(:).l' -/) 
 O.A. NO.341/2000 Shri P. 	Chakrabo!fty & 	05 Others 	(Sri ~jo.18) 
 O.A. NO.345/2000 Dr. 	B. 	Ghosh & 	02 Others 	(Si:1 NO-19) 
 OA. NO.425/2000 Dr.S. Dimngel & 	12 Others 	(SrI No. 	20) 

(t:) O.A. NO.429/1 2000 Shri B.N. 	Talukdar 	& 	16 Others 	(Srl- 	Nu. 21) 

4. In view of above, list of the petitioners as per 
-records available in respect of above mentioned cases 
along with copy of CAT order dated 1-9.1-2.2000 are 
forwarded as desired please. The same may PIC~ ,93e be 
disseminated to all concerned Sector HQRS/Units iinder 
your command. ,  

COO 

ez-,Q~ 



5. Please ack 
(S.Salooja) 
Lt Colonel 

Dy Chief Law Officer 
.For Chief Law Offi.cer 

Ic I k 

,Encl: As stated above 
Copy to: 
Headquarters 	:Ref your Signal No. A 6468 dated 
IGAR(S) 
	

16.07.2007. Complete list of 
C/O: 99 APO. 	Petitioners along with copy of CAT 

order dated 19.12.2000 is forwarded 
herewith for similar action , as 
stated above. 

Headquarters 	 -do - 
21 Sector Assam Rifles 
C/O: 99 APO 

Headquarters 
23 Sector Assam Rifles : -do-
C/O 99 APO. 

Headquarters 
25 Sector Assam Rifles : -do-
C/O 99 APO. 

Assam Rifles Signal Unit: Ref your letter No. 
Shillong-II 	II.17017/Fin/2007/342 dated 

17.07.2007. It is requested to 
dispatch a competent Clerk wel.l. 
conversant with the case to 
Branch this Directorate since a list 
of petitioners being fwd to them. 

Assam Rifles 	:Ref your letter No. F'in/41-01/28/ 
Adm Support Unit 2007/637 dated 16.07.2007. it is 
Happy Valley, 	requested to dispatch a competerit 
Shillong-07 	clerk well conversant with the case 

.East Branch this Directorate since a 
list of petitioners being fwd to 
them. 

Est. Branch (Bill Sec) : Complete List 'of L-he PE ~ Lit.i.or -)ers 
HQ DGAR, Shillong-II 	along with copy of CAT order 
(Internal) 	 dated 19.1-2.2000 for your 

further necessary action. 


